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DEMANDS FOR GRANTS (GENE-
RAL), 1983-84—contd, :

MINISTRY OF EXTZRNAL AFFAIRS—
contd,

MR, DEPUTY-SPEAKER: We now
go to the next item—Further discussion
and Voting on' the Demand for Grant
under the control of the Ministry of
External Affairs.

Hon, Members, 8 hours are allotted
for this and 5 hours and 47 minutes
have been exhausteq Two hourg and
thirteen minuteg are left from now,
I think from the Opposition side some
hon, Memberg have got to speak and
the Minister will be replying at
2 O’Clock.

Now, Shri B, D, Singh may speak.
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SHRI R, S. SPARROW in the chair)
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DR. SUBRAMANIAM SWAMY
(Bombay North East): Mr, Chairman,
Sir, originally I did not want to speak
on this, but my colleague is ot well
and so, I have to speak on it,

This Government takeg a great
pride in their foreign policy successes,
but I am very surprised to gee that

- Not even ome Cabinet Minister ig pre-
sent in the House at thig time, the
Minister of Parliamentary Affairg is
alsp not presan. and there are more
Members ouwsiue thap here. So, it is
very difficult for me to speak on such
an important subject, ,

WrET WA 3| (How)
AT &F q e off gt A &

DR. SUBRAMANIAM SWAMY: I
am the Deputy Leader and I am func-
tioning for him

Therefore, it is impossible for me to
speak without there first being g
quorum in the House, Sir, please call
for quorum in the House,

MR. CHAIRMAN: The pell ig being
rung... Now there is quorum in the
House, Your wish ig fulfilled, Dr.
Subramaniam Swamy. You can now
continue

The formulation of foreigy policy
which should be the subject of discus.
sion in the debate on these Demands
for Grants has to be an integrated for-
mulation. I am sorry that the two
other vital elements of foreign policy-
making, namely’ the defence angle and
the economic angle are rarely take

into  accouryy in formulating th

foreign policy.
would be far better in this Parliament
to have g discussion on national secu-

I would think that it

rity i which the economic, defence
and foreign policy angles are all taken
together and considered together, But
we have to consider here, in afway, the
foreign policy iry isolation, ‘herefore,
I will have to do what is required °
undey the circumstances,

I jo0k at he foreign policy not in
the way at he foreign policy not in
in terms of Conferenze and samme-
lans and so on, If you ask, them ag
to what fare their successes, they say,
‘We helg the Non-Aligned Confer-
ence’ What ig the outcome? Well,
that outcome, of course, is socmething
which they canmot concretise. In the
same way, if you ask them ‘What is
ahead?’, they will say, ‘The meeting of
the Commonwealth Heads of Govern=
ment ig coming’, It /appears to bd!
more.a foreign policy ground Confer-
enceg rather than in terms of concrete
achievements.

I see the forign policy prioritieg for
this country in concentric circles, 1
would think that the most important
thirg {0 be considered first and fore-
most is our foreign policy initiatives
in South Asiafregion—thig.is our- re=-
gion. Then 1 would go to the Asian
context anq finally I would consider
the super power equations, It ig in
thig system of priorities that I would
like to evaluate the performance of
this Government in the area of foreign
policy.

Where have we progresSed/ in the
last three yearg in the South Asia
scene? During the Janmata rule we
had the best of relationg with our
neighbours In fact, you do not have
to hear thig from me. If you go out-
cide this country, you hear this, As
vou kmow, I travel quite allot; I had
been to Bangladesh, I had been to
Pakistan, I had been to Nepal I had
been to China, T had beery to @ number
of countries and ‘there is uniform
praise for the Janata Government in
its relationship with oup neighbours.



1

B

% ) isters’{ 1evel.

851 D, G. (Genl),
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Pakistan c_}onside;-s Janata period as

W the fgolder period which I am gsure,

woulg not like to hear this—the
golden period of relationg between the
two countries. During the Janata rule
there wag pever an occasion for the
USA to supply armg to Pakistan be-

cauge we knew what diplomacy means,

twhergas, .,

AN HON.
you then

1s not because f our

foreign
licy,

Therefore, the South Asiarn relation,
were at a peak. Sir, I am not here
preaching something which we dg not
practise, What do we find now? We
find that iy the last thry. years the
South Asian environment hag become
worse The Bangladesh President, tie

ia~ur=RTmaw proposed a South
Asian summit, The Government of
India wag notf ready foy it. They said,
‘All right, let-us first try from the
bottom.” So Foreign Ministers Jlevel
meetings {ook place, Three meetings
have taken place. But we have not
gone .further So thig . Government
shotilg have taken th, dnitiative. That
initiative = which the  Bangladesh
President, took, thiy Government
should/have taken and they should
have taken carg to see that the gix or
seven countries in this arca—the
Seven Sicterg vou may ca'l them, that
is, India, Bangladesh Nepal, Bhutar,
Maldives, Sri Lanka and Pakistan, gll
work together. There should have
been g meeting a{ th, Foreign Min-

z There should have beert
a meéting of the Foreign Ministérg of
a'l the South Asian countries, but that
has not taken place So, I am gorry to
see that here in the South Asian angle

where India could hav, made great.

strides. whgre we could have evolved
a ‘clearcuy ﬁpproach and worked to-
gether in "the United Nations and in
the mon-aligneg countries and other
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bloes, we have found ourulv. in-
creasingly isolated from our neigh-
bours.

What is oup relationship with Pak-
istan today? Bad, Wh, can say that
it iy good? What ig our relation with
Nepal—a small country? Ni is
unhappy because We are noy treating
them in the way we shovld be. treat-
ing them: What about the relations
with Bhutan? The Bhutan Foreign
Minister hag gone orny record to say,
“W, have fundamental differences
with the Government of -India’ What
about our pelations ,with Bangladesh?
They are extremelyf unhappy that we
have not been gb'e to work ouj an
agreement on the sharing of waters
whereas during the Janata rule we
had such an agreement. Sg you find
all around, in our neighbourhood the
South Asian concept is losing ground
and instead of gaining ground, the

@nmative startegf during thy Jarata

rule, I am sorry to say, hag been dis-
sipated, Ang why has it been dissi-
parted—this is something they should
give an answer to, And I think
thig s one of their major failures—
that thic Government which inherited
a peacefyl environment in South Asia,
hag usedf the last three years to con-
ver this into an area of tension in
which foreign army have been. induct-
ed. Thig is a failure of their policy
for which they are.answerable,

We talk much about our relations
with Pakistan. Now, I would like to
know what happened to.the so-call
No-war Pact. There was so much
publicity for it. The Government of
India offered. another pact—v&hat s
called Friendship Pact and.after that
we did not hear much about it. What
has gone wrong? Where is the inter-
vention? Some people say that be-
cause of our Indo-Soviet tréaty st —
of—whickr says/ that Inaiu and _the
Soviet Union have to collaborate or
at least come into mutual consulta-
tions whenever there is a threat to
2ither country, this clause 'prohibits.
India from entering ‘' into a No-war
Pact with Pakistan because Pakistan
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could be perceived by the Soviet
Union as a threat at somq stage and
therefore, there would be a conflict. I
do not know; That is the speculation.
This Government has been evasive on
most answers, We saw to-day during
the Question Hour the Minister chose
to deftly dodge our sharp questions
and leave the House as unwise as i
was- beforef the question wag asked.
So, here is a question I have asked
specifically ag to what happened to
this proposal. This is something
which the whole country wants. No-
body wants war with Pakistan. The
people of Pakistan have relatives in
this country and people of thug coun-
try have relativeg iri Pakistan, There
is a bond there plus I think if India
and Pakistan were able to .work oui
the relationship, it would be, in my
opinion, a great contribution to sta-
bility in this area. So, Sir, along
with the fact that we have failed ic
evolve a South-Asia concept/in order
to keep the super-powers out which
would have definitely contributed to
keeping the super-powers out. We
have, in fact, dissipated the legacy
that the Janata Government left be-
hind and made this a tension area

and we have once again embarkeb

on a path of confrontation with I Pak
istan which js in fact helping the
super-powers to play a role in this

region,

Another point I would like to say
is that if you go outside the South-
Asian region you find again the same
situation. What about our relations
with China? Where are they pro-
gressing. I/find we are running out
of steam in our talks with China.
There was great hope at one stage
that we will be able to settle. No-
body is saying that you should con-
cede whatever they want. You nego-
tiate with them and, in fact, vou have
to negotiate hard with them| But
what is our policy. I am not able to
clearly understand. Are you able to
effectively follow that policy? Are
you effectively able to- make that
policy understood to the Members of
this House? I was happy last year
and the previous year we made great

B - e —
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progress. Huan-Hug tame-here: There
were fvery friendly talks. After that
a gesiure was made. Kaitash=Mansro-

“waproute-was-opened. Our trade in-

creased. Now, I.think, it is 200 mil-
lion dollars. Lot of delegations were
exchanged. Our Foreign Minister had
a meeting with his counter-part and
even later on the Prime Minister had
an occasion to meet the Prime Minis
ter of JChina at Cancun, So, it loo
very good. But suddenly we find
certain snags seem to appear in our
relations, ,This is how I see it. I
would like to know why is it so? Is
the Government confused? Now I will
give you one example. I have come
to flearn from the newspaper accounts
that 70 Members of the Ruling Party
have written to the Prime Minister
asking her to intervene to ensure an
independent observer status for the
colintry called Tibet in the non-align-
ed conference. My colleague here
also referred to it while speaking. Do
you regard Tibetfas part of China
or not and if you do how is it that
Ruling Party membrs are signing
memorandum and rasing questions
about that issue? This issue of the
sovereignty of China over- Tibet was
settled by Shri Jawahar Lal Nehru.
When the Janata Government came
to power we [ reiterated it and we
said “yes, it is part of China” and now
we find that Ruling Party Members
are singing memorandum asking for
a review of that question. Therefore,
thig is inducing temsion. When China
objected to the Arunachal Pradesh
dance being shown in Asiad the Gov-
ernment took a/stand which I suppor- @
ted. Many were surprised that
I supporteg it but I .did support. I
thought it was a right thing for us to
have done under those circumstances.
The Government said that the Gov-
ernment of China has no business to
tell us whether we have Arunachal
Pradesh [dance or not and we cancel-
led an Official delegation frem going
and participating in a cullural event
there. This is how sensitively we res-
cted. Now, in a bilateral framework
you have to consider the other per-
son’s feelings also. If you feel ~ that

Tibet is not part of China why don’t}
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you come out clearly and say we
have changed our stand? Jawahar
Lal Nehru’s decision is no longer
binding. Janata Goverament decision
is nc more binding. Now, we are going
to take a new approach or if you
believe that ,this is, in fact, so and that
this is the ffundamental faith of ours
then at least ensure aewr thet Ruling
Party members do not go about singing
such memorandum. When last year
this question was being debated, there
was hope that our relationg with China
were developing fast but, Sir, as an
observer of the China scene I will)/
say that T do get a feeling—I do not
know how to concretise it—that a cer-
tain amount of casualness has come
into our relations with China and 1
believe—ag rest of the world believe—
a ngrmal healthy relationship  bet-
ween India and China would be con-
ductive tO‘Asian/peace, would be con-
ducive to keep the super-powers out
from Asia. If they believe in  that
then, in fact they should implement
their policy.

Sir, then we come to the relations
with super-powers. Here you find
again that a certain amount of con-
fusion has come into the picturef I
am. really unable to understand by
cause when I meet the Minister per-
sonally I find him very clear, very
intelligible but when he comes to
formulating Government policy there
seemg to be all kinds of confusions
that comes into the picture. How is it
50?7 Why ig it so? Is[it because your
decision making techhiques are ad-
hoc and you are unable to analyze
what you want?

Sir, when the Prime Minister - went
to the United States there was a feel-
ing, well, not at least our relations
will become normal and, of course,
thig normality led to some people
be-
come equi-distant. The word ‘equi-
distant’ is anatheme to friends sitting
here. Equi distant Goes not mean neu-
trality at all but that the basic function-
ing super power is similar, Who can
that? Can anybody deny that function-
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ing of the Soviet Union is not the
same as the functioning of the United
States? In world forums take the nuc-
lear question. Is not the Soviet Union
part of the London club? Doeg not
the Soviet Union demand the same
conditions on heavy water which the
United States demand of India? When
we took heavy water from Soviet
Union they said, you sign the new
amended International Atomie Energy
Act of 1976 which the United States
was demanding, Where is the fundo-
mental differece? Where the fuda-
mental interests are involved where
is the difference between the super-
powers? Whep the Janata party says
‘equi-distant’ we do not talk of neutra-
lity. We never supported the TUnited
States in Vietnam but we will not sup-
port the Soviet presence in Afgha-
nisant. There is no difference in our
approach. There is no question of
neutrality. It is a question of taking
a principle stand. But here we find
the Government was bubbling when
it came to question of Soviet Union.
When it comes to United States well
justify—I do not opprse it—United
Stateg is doing wrong things in Latin
America. We know about that. They
are doing all kind of wrong things
in lots of places but there thev are
clear, The condomnation ig absolute
but, when it comes to Soviet Union
then other forces, political solutions
and al] these things come into play.
Why is this nervousness in dealing
with one super-power? Why don’t you’
deal with them equally? It is here
we have to do it. Uni‘ed States does
an action which we do not consider
right and it ig clear condemnation.
Soviet Union does it therg no con-
demnation.

‘Sir, T give you an illustration. Just
before the non-aligned conference
newspaper called ‘Patriof’ by the
improbable name Patriot—pubiished a
so-called plan of the United States
to balkanise India—Jean Kirkpatrick
Plan. T went to Uniteq States while
the non-aligned conference wag going:
on here. T was in the United States
Wwhen thig ‘mela’ was going on here..
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SHRI INDRAJIT GUPTA (Basir-
hat): Was it a ‘mela’?

DR. SUBRAMANIAM SWAMY:
When people come together it is a
‘mela’. It is not a disparaging term.
I did not -say “ihamela’ So'I in-
quired about it. I ~was  surpris-
ed fo learn that this - -alleged speech
of Jean Kirkpatrick -was never de-
livered. She was supposed to have
delivered it on such and such date at
such and such place but it was not
delivered. Secondly, the person who
delivered the speech on that day was
the President of United Statés, Mr.
Reagan. Thirdly. this group never
discusseg foreign policy. It only dis-
cusses how to finance Republican can-
didateg for various elections...(Inter-
ruptions) It is called Conservative
Political Action Committee and its
primary purpose is to get business-
men and politiciang together to work
out financing of elections of candi-
dates and help Conservatives, Of
course, they want to back. certain kind
of candidates. Then none of us has
seen the document. It is only some
photostat print and the spelling there
is English spelling and nct American
spelling. Sir, you Xknow {there is
difference between American spelling
and English spelling. ‘Americang spell
the werd colour as ‘color’ whereas
Englishmen put the alphabet ‘w’ (In-
terruptions)

There are so many other differences.
It is a clear forgery. It is a clear
" dis-information technique. It is not
only published here but simultane-
ously in about 8 or 9 cther counutries.
And this Governmentg paralysed, is
not able to do it. If the TUnited
States had put such document it is
also condemnable. But this Govern-
ment would not have hesitated one
minute. We have been there shouting
and screaming about it. We don’t

have this _even balance, I am not
talking abouut equi-distance and
sense of neutrality. I am talking

about balanced approach, independent
approach, ever handed approach. pe-
cause our interests are our interests.
Regarding Soviet Union and United

/
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States, have they shown in funda-
mental areas any differences-I would
like to know. Ion Lebanan have they
shown any concern? United States
had taken a lukewarm attitude in Af-
ghanistan. You may say, they are
giving arms here and there. Well,
that ig nothing. It is ncthing com-
pared with the tanks, with the heli-
copters, the nepalm bombs and so on.
And the United States took a luke-
warm attitude in Afghanistan; likewise
the Soviet Union took g lukewarm
attilude in Lebanon. What were So-
viet Union  decing when the Israelis
were going on bombing left and. right
and knocked off the entire missile bat-
tery and the T72 tanks of Syria  and
they walked stright into Lebanon and
knocked off the PLO? PLO had a

huge amount of armg in Soviet Union

but Soviet Union just stocd by because
there was super-powers collusion.
This you have to accept: They had
some basic interests; on that they are
not going to change, and therefore we
must have equi-distance.

And therefore, Sir, winding up, I
would say, if this Government tock a
stand which is similar to the stand on
Afghanistan and Kampuchea, similar
stand which they take towards the
United States, similar action, then I
would have some respect for this Go-
vernment., This Government hag been
greatly pressurised by the Soviet
Union to do a number of things which
we did not do. They kept on telling
us-don’t make up with China, Every
time there wag talk of normalisation
of relation with China they interven-
ed, Kosygin came. H= spent 9
hours in separate meeting with Morar-
ji Desai, No aides, H> hinted at all
kindg of things, including a sugges-
tion that if we recognise the Heng
Samrin Government in Kampuchea
he would do the following. He told
the whole world. Morarji Desai told it
att a public meeting. He told the
public meeting that Kosygin gave a
gentle suggestion: Pakistan is troubl-
ing you; they are troubling us in Af-
ghanistan. ‘Why don’t you teach
them a lesson; and we are with you.
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“Morarjj said it at a public meeting.
But the fact of the matter is, Kosygin
spent 9 hours. Morarji said, no. He
dig not yield to the pressure. Then
Kosygin asked for time on television.
He tried to go straight to the people.
He said, “I know that the people of
Indja are against China. So I want to
speak to the people.” He spoke to
the people on China. But why can-
not they come out spenly and say that
Afghanistan is in our region; foreign
troops, whether American or Russian
should get out? Russians are in oc-
cupation. You cannot equate the Rus-
sian army with our Mujahideen free-
dom fighter’s or whatever they are
called, fighting with whatever wea-
pons they got from Sadat or United
States. You come out and say that
thing; I will have respect for you.
(Interruptions) A confirmed Marxist
is one who has head where the brain
is taken out and concrete is put in!
He is a confirmed Marxist,

PROF. SATYASADHAN CHAKRA-
BORTY (Calcutta South): Confirm-
ed reactionaries are going on without
any brain at all!

DR. SUBRAMANIAM SWAMY: I
had all along told you of what the
Americans did in Vietnam, Latin Am-
erica and all that. What about Soviet
Union? Super powers are super po-
wers; they are colluding. We want an
independent foreign policy, genuine
nonaligned foreign policy. This Gov-
ernment is not pursuing the foreign
policy pursued by the Janata Govern-
ment. Its policy is tilted towards one
super power, namely, the Soviet
Union. By this the prestige of India
has come down. We have weakened
ourselveg in South Asia We have
harmed the geo-political situation in
this area.

Therefore, I strongly oppose the
Demands for Grants that the Mi-
nister has brought forward.

ey
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PAPER LAID ON THE TABLE

MR. CHAIRMAN: Now, Mr. Atal
Bihari Vajpapee to lay g Note.

SHRI ATAL BIHARI VAJPAYEE
(New Delhi); Sir, my notice of Ques-
tion of Privilege is not against the
Chief Election Commissioner, as was
indicated by the ~Speaker in --the
House this morning. The ‘privilege
motion was against the Ministers of
Home Affairs and Law, Justice and
Company Affairs. 1 did not give any
Privilege Motion against the Chief
Election Commissioner. Sir, while
giving his ruling today on my notice

- of Question of Privilege against the

Ministers of Home Affairs and Law,
Justice and Company Affairs, the
Speaker had allowed me to lay on the
Table the Note sent by the Election
Commission to the Minister of Home
Affairs and Minister of Law, Justice
and Company Affairs.

I am accordingly laying on the
Table a copy of the said Note duly
authenticated by me, [Placed in

'Library, See No. LT—6184/83.]

s .

13.26 hrs,
DEMAND FOR GRANTS (GENERAL),
1983-84—Contd.

MINISTRY OF EXTERNAL AF-
FAIRS—Contd.

@11 AR §, IgH T @YW 4,
A TEA FY, WG #T AT T
W &@d §Y IR S FO W
B §, oaw fAa & o= aqurd |

g1
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gimeafy & A7 T gWrd O
TEY AT ST TERER BT WA

i o
% RIAT T

T T
W WA W : g OF
g 2 F S T wr A wra
¥, 7 o wgma ¥, IR AT A
I

. g W

wrr foan, et & frde a8 e
SR dF q W & Aqaa e
et e e # owewed awA

i

g 1 ST TrETeme
TE WET, S A9 FT OAGE A,
IR W aFawmfy & IF qAT
TWH 101 =T Fr oggElx A,

¥ faan & far ofeam @ o
IAY FEEET FL F WA, A GTHFT
oA | TR G WA FAar qrEt

Fodld F@ WO | T GOy g w

**Expunged as ordered by the Chair.
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F W wAE ¥ oTAR 9 T AW

¥ T WD AASHAT AL A

AR qore gz faelr ¥ @wm oW

& 9ob g ¥ & s et #

¥ g9 W TR & | TR IS
agt . gqw I g @ wA A
g A & | 9 OF A wE

MR. CHAIRMAN: About the words
ffﬁ!‘d‘i‘@"?ﬂmfgl I will go through the
records and see if they are unparlia-

mentary.

qrAd WAATR BA . TF AT
weI FEl § | W WA & q@ Aifg
M o9w W ¥ T w@ g
9 gawa ag € fo fadedy arfeat
F @mr qemaet ¥ faws &)1 s
Wm Qo%oﬁ@‘ﬁﬁ?\ﬁ
FN TAAATATSE F H AT
# g@WFT WA wAqr & g
EEE FT g | I8 aghT AR T
sar g 5 ¥ fpad Jowaw & 7
W W a@ 4 fufy dar s @
o1 yam fwar @ fogd oow g
& arg g gFeg fame | gmrd
qNT WAl St AR faRw At ¥ oq@
e 6 g & 7 Faw oSk
afew @i gfar & am gard A
&, fomt W S & A Aife w
ATET TE S g fd A Ay
F AR R & 2T G @
AT FT FERA T AF AL
IO # w® b | fare avwea fag
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# fawr wer @1 @ W AR
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e FQYAT Ml ART | 99
oty afafa & 1 F faafor §
FE W OFOF T oAv | F@r R
gam@mEl #r S feafa & @ S@Hr
e fraor § & W SEAT
g ® & @gar ww@ar g fF
TG T AAT THIT F FAGT F |
Tgi 9 wifaw feal z=6r @ @
F For F§ THR & wEAT E
faawr gz fear s =ifgw | =R
CCICTIR-CICIG U B T
FAAL §  IART a@ F  wAEY
WA F g ged Sy "eAr
AT | FaTEr AVAET F G SR
grg g & g | Tervar faedy
FT YART FIA & e T IO
ug  mfgwifat & st wE 4
faadr gfa gt =fege | 9% awrg
# e q@ ww feadr qft & 2
o feadr sy & T fagwor 2
T FAT FT

TS qiafe gd wET 7 4B
geAd Wil E,uF &1 fa H oA
A waraat A gar T ;W
e a7 W oamad § @ £ 5
qed § WA AW F FI GER
F WR W 4B WEE T F
[T qEwEH wd oW s
TATGAFET J@T & 1w AW
affai #1 W 9 gE 8, IE%
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wﬁimﬁﬁfmwg‘lﬁm
®/i T T €. ...
To gagww ey 0§ frdw
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T AAEE 3@

: g A
qq FT AE | i

Mo GUPWH TAWT © WY &

#r A FfE |

WG WATA ™ ;. F v Fg
= § 1 fom wremfee § O oar
TENEaT &7 G # ggEid
TE

DR. SUBRAMANIAM SWAMY: Mr,
Minister, do you subscribe to this view?

. WTATE VAR 3T : T IAA
AW E T @ @ oA
§aEg % OWF E | AW IW I
qY gu &, wwifg @ oAE AT 0.,
(rem) ... fRw wft Aoy &
#g fan 2

fadw war (s Yo Ao ety
o) FF ST W B

oA WA 3w fqdw e
%Y & ¥ I § F swnfam
#t =gl ¥ <y agr w0,
(smamiw)..... =|r St g | #
| 7@ F@ g | we fam owmdw
fawafearm F faseor o T@t o=
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- : AN
: Mr, Chairman. Sir, I wel-
come this opportunity to discuss the
dimensions of our foreign policy and
conduct of diplomacy, although we
had an opportunity only a couple
of days ago to discuss a major impor-
tant international event which took
place in Indiaf the Non-Aligned Sum-
mit, The Non-Aligned Summit was a
major event which had been separately
discussed. But I want to clarify one
thing. My esteemed friend, Dr.
Subramaniam Swamy a little while
ago said that we are alergic to the
concept of equi-distan'cej some of us,
We are not alergic to anything. Those
people who believe in non-alignment
are not alergic to anybody, But to
say that non-alignment ought %o mean
equi-distance—if-I may say so; if he
will forgive me—is a 1ittle| bit of non-
sense: it has not been conceived - as
equi-distance. There were in this
country people like late Dr. Ram
Manohar Lohia and others who talked
of equi-distance because of equi-irre-
levance. He used to say that capitalism

CHAITRA" 3, 1905 (SAKA)

'83-84—Min. of E. A. . 370~

and communism as two distinet lidea-G
logies are equally relevant to the
future of India, Asia and the develop-
ing countries and the world. From
that stapdpeim$, rather philosophical
standpoint, having wanted to question
the credentials of Jawaharlal Nehru’s
app! on-alignment talked of
equi-distance. What exactly doeg equi-
distance of foreign/policy mean? You
see the conduct of our foreign policy
and our acceptance of non-alignment,
It means, as I always say, an assertion
of our independence and sovereignity
and also an independent approach to.
the crucial contemporary questions of
peace and war  and various | other
questions, because we have certain
basic international verceptions which
obviously are inflluenced by cur own
consideration of our national interest,
security, consideration of our
economic ties, We look at it basically
according to our interests, We look at
it from the point oiiview of our
interests. If some .of our perceptions
coincide with those of ‘A’ power or
‘B’ power, *hen you cannot say that
we are trailing behind that power.
That is the point that my friends like
Dr. Swamy want to make out. Hef
woulg agree—everybody agrees—that
when there were crucial questiong of
the day, when it was about Goa or
Kashmir which is an integral part of
this country, or when there was
aggression on our frontiers, or . when
the people of Bangladesh fought for/
their freedom, on all those questions
of consequence and importance to our
future and our natural interests, the
Soviet Union stood by us. So, there is
an identity of approach and interest
and that does not mean that we follow
the Soviet Union and /on all these
questions, Dr. Subramaniam Swamy
will agree with me—the United States
did not support us; but opposed US.
That is why there is.no question of
our following or trailing behind any
power, So, there is no.question czf i
equi-distance or Jequi-irrelevance; this
concept of equality does not fall into
the parameters of our perception of
Non-Alignment.
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[Shri K, P. Unnikrishnan] want to say that this country stand
1 e by the people who are standing for
| Sir, the House is fully aware and 1 national -iiberation, whether it be Ni-
» do not want to go into the details caragua or El Selvador or .anywhere
‘that he has mentioned, I want to cla- else for that matter, So, my fnmty
@n’ty one point. I wantj to say that on Dr, Swammy is irying to spread con-
;’ issues of great consequence to  the fusion by confusing our basic ap-
. humanity as a whole, particularly proach.
disarmament—somebody pointed out
the other day how more than six Now, I want to talk abour some-
hundred billion dollars are going thing, where I am sure ¥ have some
down the drain in ‘the amendment newly found identity of views with my
race—we ought to reinvigorate the friend Dr. Swamy. I have ccnsistent-
initiatives which wejused to take ear- ly held the view, in this' House asf
lier in the United Nationg and eclse- well as ou'side, that we should not
where, We have to regain our initia- unnecessarily get into the kind of
tives on these questions, like disar- a situation where our national inte-
mament. Because, this is very impor- rests would suffer, as far as. our rela-
tant from our moral stand point, that tions with China are concerned.
we cannot allow cynicism and certain -
amount of despair to grow in the But I must say nothing in the world
mindsfof méfWherever they may be, is static, There are very hoveful signs

because that will drain the last hope @of China changing; at least some
of humanity, the hope of fulfilment, of their global perceptions with which

the hope of peace. we have been used to over the years
’ are undergoing some kind of change;

I do not want to go into the details if not transformation. China is not a
on this issue, about our relationships country that can be wished away in
with—or bilateral relations—powers interantional affairs and -more so for
like the United [States and the Soviet us Iwith our geographical proximity.
Union ‘at length. Dr. Swamy talked I am not trm‘%ﬁack into the
about certain normaly—hope for nor- area of romanticism in our relation-
ma in our relations with-the Uni- ship with China where probably we
ted States after the visit of the committed a mistake. But of course,
Prime Miniser, I should have expec- the shadow of events of 1959 to 1962
ted him to spell out “normalcy”. When remains, apd our border claim, not
we have, as I said, diﬁerent/pe,-cep_ claim butjright and China’s attempt
tions to events, to our own national at subversion and aggressive support
interests and when they collide; what to our neighbours and various other
exactly ig normalecy? On events like problemg remain. But I think it is
—or—let ug say—what is going on in . time that we take an adult and ma-
Central America and South America, ture view in relation to this ques-
the champions of human rights had tion. T do not want to spell cut in de-

nothing to say, about El Selvador and tail, but’ this is a time of crucial sig-

- Nicaragua. nificance for us to take decision it

may be that it is our last chance to do

“BR—SUBRAMANIAM-SWAMY: so; it has a vital conseguence for this

J-did-say. *  country now at this point of time,
. ymore so when yoy have got a pivof.av

SHRI KB, h position of the Chairman of the Non- -
yout-T sorrU oba:y?HNAN: Dbid Aligned Community, We have to take
Lin a lox profife. PRI i¢ a very objective view of this relation-

4 L)

ship between India and China and
¥ the dailogue Mr. Morarji Pesai and
They have nothing to say, the cham- Shri Atal Bihari Vajpayse started

pions of human rights about them. I not only the dialogue should continue




e ocsiepnaetod

373 D.G. (Gml.), ’83-'84—- CHAITRA 3 1905 (SAKA) Min. of Food & C. S.

oo

but it must continue with a clear sense
of purpose of settling the outstanding
issues left over by history. Why I am
trying to emphasise on this is not be-
cause I feel that China’s attitudes are
changing, not only the dialogue with
the Soviet Union ang China hag en-
tered a very/signiﬁcant phase bu. also
possibly because there is possibility
of China-Vietnam dialogue on the
question of the consequence of South
East Asia entering into an  equally
significany phase and this is the time
for us for a break-through,

You know I have my great diffe-
rence /fwith the Prime Minister, Mrs.
Gandhi. With all that, I have equal
respect for her for many things.
When she is Prime Minister not be-
cause she can appropriate for us, as
some of them would want, kudos for

it as they sought to do in a;]very chee@

way on the question of Non-Aligned
Summit, but I feel this may be tihe
Summit, but I feel this may be the
Prime Minister to make a decisive
break-through in the relations We-
been India and China. This chance
may never come again because the
pattern of events, domestic events is
forcing certain compulsiong on  this
country. You have to take a long-
term point ¢f view. We may never
again be able to settle these questions,
But for that I would request the
Prime Minister and the Minister of
Foreign Affairsfto evolve a national
consensus on Ching and to call with-
out any reservation the leaders of
opposition, because these questions of
our frontiers are sensitive questions.
It is not the time to debate it in the
Parliament, For this, we, have enough
of approach; whether itJjwas in rela-
tion to Tibet; whether it was in rela-
tion to the question of Dalai Lama c¢r
China; we have enough of this senti-
mental romaptic involvement. It is
time to end this. And, if we want to

do it, the initiative should come from @

the PrlmelMlmster the Ruling Part,
and the Minister of External Affairs
for a serious dialogue on these quesion
and once for all settle this issue. These
questions are of great importance for
our future. As the Chairman of the
Non-Aligned Movement we had #n

874

opportunity } great opportunity to lead
and implement the Economic declara-
tion of the New Delhi Meet, I want to
pay tribute to the draftsmen of his
Declaration, It is not mérely an out=
standing contribution, ‘but a lot  of
skill has gone into it. Nowy,. we havel
to implement it, There is no point in
saying thdt we have the wonderful
Resolution or Declaration. This res-
tructuring of the Brettonwoods insti-
tutions is going to be of great conse-
quence. Abou the question of aid, cur
Foreign Minister some time ago has
said thatﬁae hag his great frustration
in the failure of North South dmlogue
because the interests are ‘¢
contradictions are there. You cannot
resoive it, But again, there is the
questicn of race against time in this.
This gives an opportunity to involvd“f
ourselveg in{ a big ‘way and use all
our diplomatic resources that we have
in our Foreign Service, which is second
to none. So, it is very important that
this South South dialegue as well as

this Declaration be,given effect to by
lakin%nitiatives inJthis matter, in the
United Nations and various other in-

ternational forums. It is equally im-
portant that in conferences or dialo-
gues over the question of Indian
ocean—again an area of great impor-
tance from our security angle—we
should involve ourselves. ;

Yesterday, my friend Mr. Chandra-
jit /X¥adav, regretted the absence of
some other senior officials when this
debate was going on. This casualness
in relation to Parliament is inherent
in the situation, When the Leader of

the House hereself does not attend
important debates that go on
in  this  House,/other Ministers
pay scant attention to what

goes on in this House and Members
themselves keep away, why  blame
only the top officials? This is an
overall question of casualnesg of
approach that we have developed in.__
relation to Parliament; Parliament bef (s
ing taken for[granted.

But I want to say one thing. The
Service that he hag in terms of human
material—Indian Administrative Ser-
vice, Police Service or any  other
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Service, may be as good or as bad—
they are some of the finest minds in
this country. But I do noj think they
are being looked after properly. How-
ever much the Minister may want, the
Finance Ministry’s and the C&AG's
view, which is totally irrelevant to the
conduct of our diplomacy and indi-
rectly to our national interest, pre-
vails and the leadership jg unable to
say that they must be looked after, It is
not only the question of | as somebody
saig it yesterday, people wanting to go
to better postings—Lond:n, Washing-
ton, New York and so on. That is also
inherent in our social milieu, For all
of ug whatever ig foreign in this coun-
try has a magic. That means best.
So, why blame them? But as long as
they go there as the representatives
of this country, they must have tole-
rable levels of living. They must be
able to survive in a diplecmatic com-
munity. And unless we pay them
more, to put it very bluntly, they can-
not do so. Also our Missions start
from vital fronts in many vital areas.
This. is a question of utmost impor-
tance, More so since we are invclved
as Chairman of the non-aligned com-
muni‘y, we will have to involve our
diplomatic service in many questions.
And they cannot do so without sub-
stantial support.

14 nrs.

Abou the Counseller sections there
are a large number ~f people, many
of them belonging to my State, in the
West Asian countries. If you go and
visit some of the Missions, you will
fing how under-staffed they are in
the Counsellor Departments where
the people have to wait for days to get
clearance, After all you know they
do all kinds of work to earn a living
and send the money home. The entire
national economy and the naticn
ought to be grateful to them, In
China, when the overseag Chinese,
those whn send dollars to China arrive,
they are welcome with bouquets and
here in this country, in our consular
sections  of our embasies, passport

'83-’84-—-Min of E. A. 37&
oﬁ‘ices, customJs 1n the au'ports Indian
Airlines, what is the treatment that
we give them? We harass them,
make it impossible for them to spend
more time with their” families. . This
is the attitude. That is why I have
been repeatedly saying that this 1923
Act should be amended and they have
been saying that this Emigration Act.
which ig meant to deal with indentu-

red labour, should be thrown out of

the Statute Book, But, ncw we have
started another thing—ceiling, irnmigra
tion required not required and people
are made to run again from pillar to-
post. These are little areas  which
encourage and breed corruption, It
is time that we ended anarchy. I
wan¢ a kind of assurance, a stafement
of policy from the Forelgn Minister
on what he proposes to do with the
1923 Act. Ultimately, foreign policy
is not a matter of a vpopulist strategy
nor an exercise in image building. As
I said earlier, it ig primarily concerned
with our national interest and there
is a broaq area of consensus, near un-
animous consensus. on questions of
foreign policy in this country. I
have no doubt, as before we will
continue to support the directions in
foreign policy which the  Ministry
actively pursues. Thank you.

DR. SUBRAMANIAM SWAMY: So,

we should welcome Mr. TUnnikrish—
nan's views on China,
SHRT R, L. BHATIA (Amritsar):

Mr. Chairman, Mr. Swamy has been.
referring about the isolation of India.
The very fact that the summit which
was to be held in Irag was held in
India—it was a consensus of all the
non-aligned countries that wwve  may
have a conference in India—it bears
testimony as to how much confidence
the non-aligned peovle have in us. He

also referred about China. He says
that during Janata rule, Janata’s poli-
cies were very good and Janata tried
to befriend all the countries around
this country, I take caly China which
he was referring to for quite some
time. Shri Atal Bihari Vajpayee, the
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‘then Foreign Minister of Janata Gev-
-ernment, went there and Ch.ma with-
out caring for his presence, altacked
and wanted to punish Vietnam. This
is the kind of courtesy they offer to
you and thig is the kind of policy. If
you want to jump at conclusions and
say that friendship is something which
is just one-way traffic and you will go
there and develop friendship, it is not
like that. You have to see so many
things—Dbasic policies, basic issues—
and if they also agree, it is only then
that friendship comes. He was speak.
ing in the Parliament as if these are
“the perceptions of some foreigner and
not the perceptions of an Indian.
He was talking that he went to see
Mr. Zia, he went to see Dean Kir-
kpatrick, the United States Ambassa-
dor in U.N. and all that. What
‘transpired between the two people, we
are not concerned. What we are con-
cerned with ig the policies of these
Governments and we definitely see
that those policies are such that they
have created problems for the whole
world. Whether it is Europe, whether
it is Asia, whether it ig Latin America
it is the U.S. Government and their
policies which are creating problems
for the whole world.

14.4¢ hrs.
[MR, DEPUTY-SPEAKER in the Chair)

First of all, I must congratulate our
Foreign Minister for convening the
Seventh  Non-aligned Conference,
which was a big success. I glso want
to congratulate our officers, who work-
ed very hard before the Conference,
did their home 'task well, so that the
Conference could be a grand success.
I also congratulate our Prime Minister
for the decisions came out after deli-
berations which were held under her
leadership. Otherwise, it would not
have been possible to collect 101
countries with diverse views and ideo-
logies and make them agree on a
consensus. It was a very big achieve-

ment. Therefore, I congratulate our
External Affairs Minister as well as
the officers,

A very serious situation hag dewe-
loped in the Indian Ocean. When

Diego Garcia wag taken over ~ by
America, it was stated that a kind of
assurance was given to the world that
it was only for reconnaissance pur-
poses. But, later on, they started
building up military bases and now
they have made it the most formid-
able nuclear base in the Indian Ocean,
Mauritius ig demanding it back but
there is no response from the Urgted
States. Diego Garcia is posing a very
big danger to us and also to the other
littoral countries. Many a time, the
littoral countries have raised their
voice in many conferences, including
the Non-alignment Conference, point-
ing out the dangers involved, but no
heed wag paid to this. Now the United
States have got a Command there and
thus they are further endangering the
security of the nationg in this area. I
woulq like to know how long he will
wait for the initiative to be taken by
the Uniteq Nations or other countries.
Now what happens in the United
Nations is that every year it is post-
poned to the next and no decision is
being taken, while the United States
is strengthening its bases more and
more. So, ] would request the Exter-
na] Affairs Minister to come out
clearly with our policy on the Indian
Ocean. The position is becoming more
serious because USA have  brought
the nuclear warships there. In 1971
the Seventh Fleet came to the Bay of
Bengal. Since Pakistan is a part of
their global policy, they are arming
Pakistan also and they are having
joint naval exercises in the Indian
Ocean. Since all these dangers are
there, we must have a positive atti-
tude towards Indian Ocean, especially
Diego Garcia. I am sure in the Seventh
Summit you must have had an oppor-
tunity of meeting the Foreign Minis-
ters of the littoral countries and dis-
cussing this problem with them. What
ig the attitude of India to this big
problem, which is posing a great dan-
ger to India, and what is the reaction
of other countries. ... (Intlerruptions)

I must congratulate our External
Affairs Minister for taking a correct
line and attitude in XKampuchea.
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When we recognised China first,
everybody said that India ig wrong
and then the wheole world has re-
cognised China. And now when we
have recognised, 24 countries have
recognised Kampuchea and 54 count-
ries took part in U.N. in the discus-
sion on Kampuchea, and opposed
tooth and nai]l the Government of
Heng Samrin and supporteq Prince
Sihanouk, In Delhi summit only 31
countries opposed it. The rest were
silent and it shows that every day
the situation with regard to Kam-
puchea is improving. 1 must say that
I was there only last month in Kam-
puchea and the things were absolu-
tely normal there. There is a normal
life and Heng Samrin’s Government
ig almost in complete control of the
area. There is no fighting and what-
ever is coming up in papers, the ar-
mies of Pol Pot are in other count-
ries, not on Thailand borders, not in
Thailand jungles, not in Kampuchea.
I met various people over there, the
man in the street, I met individuals
and others and everybody said that
this Government is a very popular
Government ang Heng Samrin ig also
liked by the local people and, there-
fore, there is no question of changing
our policies towards Kampuchea. So,
your line of thinking about Kampu-
chea and your helping Kampuchea is
a correct line and I would also men-
tion that India sent Mr. Rao there to
go there and find out the condition and
how India can help them. The report
has already come and I would
request the External Affairs Minister
to look into it and finalise it as any
little help by India will go a long
way in strengthening that Govern-
ment.

I must say that the reality of Kam-
puchea is now being understood by
many other countries. But some peo-
ple ask why China is opposing Kam-
puchea? ‘The reason is that even
China does not want a solution in
Kampuchea because this has given
them a hand, this has given them an
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opportunity to have better relations
with the ASEAN. So, they wil] like
this Kampuchea question to be alive
and similarly Singapore has 80 per cent
population of Chinese and they. have
tremendous business cpportunities in
China, So, therefore, these are some
people making a hue and cry, hut
otherwise, by and large, the people of
the world have under stood the situa-
tion in Kampuchea and now things are
improving,

Lastly, T would like to say that
various Missions we have seen abroad.
I join with Mr. Unnikrishnan and
other friends who have said that the
amount must be larger at the disposal
of our Missions because other count-
ries are throwing so many parties and
getting together, with each other ex-
plaining their point of view. That is
the basis of the diplomacy which is
played outside the country. But the
funds are so less with our officers
that they are not in a position to do
all that and play-an important role
there. I jeint with my other friends
and say that the demand should be
increased and the officers who are
working abroad for this nation
should be helped.
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¥ TS A AqSTE F gEy
Tl A FEgHET FafEs-
O @R T T9R FEH F7
am  fem @ s W
P A 36 FOf & oAmE F &R
Fm  gw feawmr sl @
AT FXq & aler f53w § wiw-
forfoar it faaht ol &1 S
AAE FTd £1 TW  ale A &N
greR-fedzar & wed 97 &3 9w
gFd &1 TE Ry 2w & faA
qST FT ARATET § | GG
Feofaal, qanfe  gardr @fs @
frotz #7q@ &—ag @ga WeAT
feafe &1 ot feafs & gw 2
taara  fadw Hfe 1 mear wsd

g1

 ERE T
P

A

vareTer wared, fedm favs war-
TZ & TR A ARG Chfeafaat
g1 gf, &v amdida @y g,
7 wF FT RIAW FT A7 g ]|
a¥a g fr =k feefl T &1 S
EFR, WIGE FT GEEAAL ..

MR. DEPUTY-SPEAKER: You
have got to.complete now. Your party
has been allotted eight minutes. You
have exhausted eight minutes.

SHRI A, NEELALOHITHADASAN
NADAR: Have you stuck on to that?
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MR. DEPUTY-SPEAKER. Don't
question me. I say, you have got to
complete now. Complete it. You can-
not put that question to me. I.tell you
‘that time is over. Then you may con-
tinue for some time and finish your
speech. |

SHRI A. NEELALOHITHADASAN
NADAR: Did you tell yesterday and
did you tell upto this time to any-
“body?

MR. DEPUTY-SPEAKER: We have
been telling everybody. :

SHRI A. NEELALOHITHADASAN
NADAR: No, no.

MR. DEPUTY-SPEAKER: Please
listen, nobody hag been alloweq time
‘more thap allotted here. We are fol-
lowing it. We are conducting delibe-
rations. Yoy have got to complete it.

=t go A’ Sifgar IR ATAQC
fawa wgrge & arg &1 ST AwAT
£ 9y ¥ gq 3@ wEd B TIE
FT AME FT H¥aeg a1 JIA 9T
argrfea g—us 1 wisfas faarm
F WEEAT T ATAT 9T AT FHEA
afas wgrEar &1 qrAT 97 | A
F WA 9T g gA BRI
ARSI T AIAT AFCRTT FT FFT £ |
Hfew zw Taa £ f& gEe w@wr
gipfas faar &1 AmE 29 #4
g, wfaxs aEi 97 gw Ao
u¥o UHe, favy AT, FgAIA
Fwfadi qgr amg A= d arfas
HEATAT F HTAA @ " aiF f)
o qfcfeafs % za #3 fagen
qEAl 9T ATAT  AREE AREAq0
ALF B AN FT HFT 2|

g 3@T F——WITT A &, TEAH
qra gxd &1 faew & weEes
Zar, afFT GO A, WEE 9w
FA 8 FO M A@T AG g
gfe & gF @1 AT ar AT
wra ar wfeai A, warfeai 3,

oif|d #T a3 Fw@T A wWr g0
afe $© g1 wxaT & A1 S5 F WA
& g F—m A o gw
A faw v wed § s g
@ N gW i ¥ fAu gw w7
wra & agi faedl § gu wewas
¥ ardm guEl @9 & @iy ®
AT AT & v A1, afEw 9w gwy
st mRfrar feam mifwar § moF
dfis garg agei & faam & am
garar | wus faiw ¥ oW ¥
Al ¥R HE | B OTH ® F W
ARfrET &7 A7 7 FV F 0F TEAE
aF 9@ FEF &7 ¥4 oy offeafy
% ga 78 #g wFg £ fw oY qTew
AT TRl gAT A IEAE H A%
gar . amr ga feamn wifear &
qEA ¥ g FE 939 & 5 97 a%
nafrar feqmr mifoar & anq dfas
AT AT AE FVQT § oF OF
aafsr & ag e wifos w9
SICHEE I ol ARSI D)
aafedr & F1¥ ¥ aw * §EA
g 5 a7 ax agfear feamr wrfwar
¥ wmoq d@fvs Az we A
FYGT o aF g7 a9 T ARfrHr
F AT FIAT [MA AF qd 7
T gH A7 ATE T A oy ag
grq & f& 93 a5 anfar fram
mingr g =@ g2a7 59 q% 9@ W
gafeET 1 a9 @ & 7 war
gH OHT &7 OHFA £ | AT A
THT #EY FT |Fq £ AT SOHi
o7 wearal A #4T HFAT L)

arfvas neai #wiv fardiFor §
aX & aga ¥@ T FE W
afes & qaar 9T g f o e
aifes  Aedl @1 fowin &7 §
T NG FIG E, IE WS FT AT
g ez N fF gmg uw ¥, 3w

L e
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g wFT & f g7 9a Tegl w Nt 7o wAr MfgarEEw AT ¢
FHT AT FE AT ¢ aa7 gEr fRoig gAY wETR W ® §iX ¥ agE IO
HETT (6T FT HEA g ¢ FE WA wrew Tw @ wie faua

& AL (18
MR. DEPUTY-SPEAKER: I think ¥ b o

now you are not getting angry when ardi 8 SRS :‘—@. wifs fowe diF

I ring the bell. Therefore, you can a9t A & @ar § fF gArd s

conclude, g4 #r arfa § w8 sfreqe o
- - =n = . - N

SHRI RAMAVATAR  SHASTRI: § | ST e oon .

(Patna). He is speaking in Hindi. g @ a1 T RIAT HFE Fwl AT

TFE FIA[ E | GF T ®F A6 gar

MR. DEPUTY-SPEAKER: I am ROET TFE T T T
following. What is there? I know el % i &
Hindi beiter. He is from South, he is THH AT qA ans Aife ww
speaking in Hindi. Can I not follow? femig &) 81 ag Afc sfaa =«
g1 A 9FEr W e, W,
a1 W MAFT & §1T AT qEE
#1 garey & fag fied @i aef #
e wel ¥ @ fear mE fAd
gAw Q% wHE @ &1 3 faw

SHRI RAMAVATAR SHASTRI: I Fifew e atw qiwr w7 TiE
will try to learn. FE ' FT ATHIT FEAT 8 |

SHR] RAMAVATAR SHASTRI: I
am praising him.

SHRI CHANDRAJIT YADAV: He
wil] also speak in Tamil

S Qo At«TAIfgarEdd AR @ MR. DEPUTY-SPEAKER. Shri Ram
gn @t Fgy & fF aufosr @iw @1 Jethmalani.
g wegl T qfaw W SR
T arTfer FOAT &1 41 B A9d SHRI RAM JETHMALANI (Bombay

st 2dl B ar g ey i I;c‘:ll;;hgv&;elsrt?) How much time are you
Trerd St AATET AT g W A
dfew sraear &1 WraTe g, GWET
g & T4 | g q¢ Agl T HIA
g1

MR. DEPUTY-SPEAKER: Your
time is 14 minutes.

. i Y SHRI SATISH AGARWAL (Jaipur) :
’ W €1 _nw sl o qr According to the extended time,

F qr@ Az F EFA § AT AW
T A HOET ¥ oW 3 A eFd
F| MIAT €T TUCT HTEqE W Gaed

sz § @ 497 ma¥ A B o@ew

MR. DEPUTY-SPEAKER: No time
has been extended.

am@ &1 faqror F7% 491 T ©F  @E SHR; RAM JETHMALANI: With-

arfes sgaeqr F' TYTAAT Fr W out wasting time on unessentials, Mr.
. ty- i : (=

7O T ¥ ST Deputy-Speaker, Sir, let me say som

thing which may bring some peace

of mind to my friends the Members

MR. DEPUTY-SPEAKER: Would of the varioug kinds of Communist
it not be a negative policy? Parties that exist in this country.
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(Shri Ran Jethmalani)

Our friendship with the Soviet
Union which has bezn a corner-stone
of -our foreign policy is a welcome
step. We are not ungrateful ang we
cannot be ungrateful for the political
and economic support which we have
receivied from the Soviet Union and
from our Socialist friends time and
again. At the same time, I am not
unmindful of the errors of world de-
mocracies, their occasional lapseg frem
the path of international law, morality
and rectitude which hawa soured our
relationg and which have kept our
relations in the kind of frozen cold-
ness in which they exist today. But,
Sir, I will say this and T wish to
emphatically réiterate my convictions
even at tha cost of my Foreign Minis-
ter getting up and characterising it as
the voice of Israel. If that ig the level
to which the debate descends, I could
wel] rataliate that all those who speak
from those Benches are the voice of
some vested interests. But I have no
desire to imitate them and to reduce
this Parliamentary debates to a farce.
The other day whan I spoke, Comrade
Indrajit Gupta has said that Mr.
Jethmalani ran amuck. T can cnly
forgive the comrade because thig must
be the result of his deficiency of either
education or good manners. ‘A por-
son runs amuck—‘amuck’ is a maligned
word which comes from the maligned
mind. “Amuck” means when g persop
has taken lot of hashish and gets into
the mood of murderous frenzy. If any
of my friends here think wver 1 get
into the mood of murderous frenzy,
the word “amuck” may be appropriate,
But to my mind, the Comrade was
only reflecting the murderous frenzy
of thoge interests whom he reprezents
in this House.

Sir, we cannot forget our abiding
interest in the survival of the free
world. However detestable it may be
to those who do not like the free way
which we have chosen, however irri-
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tating it may be to the agents = who
would want to destroy our free:way
of life, our abiding interest in .the
survival of the free way of life can-
no! possibly be overlooked.

Not one Soviet Union, not fen
Soviet Uniong and not any considera-
tion of gratitude or otherwise shall
make us abandopn thig abiding inte=-
rest, this primary interest, that India
will continuz to preserve her iree
way of life.

Sir, I, again, do not wish to imitate
the idiom or the language of Mr.
Indrajit Gupta. But he did say, when
I was talking of the non-aligned
movement, that the non-aligned move-
ment in the form in which he wants
it and in the form in which he likes
it will continue. Ang he said, “The
caravan of non-alignment will go on;
the dogs will continue to bark.”

% (Interruptions)

what he said that day. You should
preach to him...... (Interruptions)

MR. DEPUTY-SPEAKER. I will go
through the records.

SHRI' CHANDRAJIT YADAV: 1
thought this gentleman was batter
educated , .. (Interruptions)

AN HON. MEMBER: Whether he is
running amuck or not?

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): I would re-
quest him to withdraw that. We have
political differences. But we should
not actually trade in such words.

SHRI-RAM JETHMALANI:- He used
that word., I got up and protested.
You did not protest at that time.

- SHRI SATYASADHAN CHAKRA-
BORTY. It is not a question of not
protesting. It is a phrase, “The dogs
may bark.” He may have a good

**%*Expunged as ordered by the Chair.
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command over English. I know that
he has a good command over Engish.
He should understand it.

SHR] RAM JETHMALANI: *#=*

MR. DEPUTY SPEAKER: I will go
through the proceadings. If I find
anything unparliamentary, if he has
called any member like that, I will
definitely expunge it. I expected that
he would withdraw it. But if he 4023
not withdraw it. I will expunge it.

SHRI RAM JETHMALANI: On
that day, you forgot the dignity of
the House. When it comes to protect-
ing me, you will not protect me.

SHRI SATYASADHAN CHAKRA-
BORTY: He is capable of using such
strong language. We anre also capable
of using such words. But we will nut
do it. -

SHRI RAM JETHMALANI: On
that day, I did not get protection
either from the Chair or from my
comrades and friends.

MR. DEPUTY-SPEAKER: The pro-
tection of the Chair is always avail-
able to any member of the Houso2.

SHRI RAM JETHMALANI: On
that day, why did not you protect me?
You were in the Chair.

MR. DEPUTY-SPEAKER: Nobody
got up and protested. When he used
“that phrase, nobody got up, including
yourself, to ask for the protection of
the Chair or ask him to withdraw that
phrase.

SHRI RAM JETHMALANI. If you
look into the records, you will find
‘that I protested. 1 said, “Please mind
your language.” His reply was, *I
speak better English than yog do.”

MR. DEPUTXSPEAKER: You did
not want any direction from the Chair.
“You only protested. Now, they are
:saying that the words used by you
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are not correct. Therefore, I said, “I
will go through the records.” If you
are saying this to any member ¢f the
House, I would expect you to with-
draw it. I know, you are a powerful
advocate.

SHRI RAM JETHMALANI: I want
that this phraseology should not be
used in the House.

MR. DEPUTY-SPEAKER: I know,
you do not want to offend anybody.
Therefore, 1 expected that you would
kindly withdraw it. I will go through
the records.

SHRI RAM JETHMALANTI: You
go.. ... (Interruntions) through t he
records.

AN HON, MEMBER: If he goes out,
the House will come to a stop.

MR. DEPUTY-SPEAKER. Because
you haviz requested me to go, I will
remain in the Chair. 3

SHRI RAMAVATAR SHASTRI: He
is protesting against the phrase “going
amuck”. But he is doing the same
thing.

**(Interruptions)

DR. SUBRAMANIAM SWAMY:
That also goes off the record.

MR. DEPUTY-SPEAKER: This will
not go on record.

SHRI RAM JETHMALANI: Wag I
wrong in saying that you had people
like that in this Houg2?

MR. DEPUTY-SPEAKER: That does
not go on record. 5

The speech was made by Shri Indrajit
Gupta about two days back, I think and
how he has been  maintaining for 48
hours, I do not know, He is still angry
That is; why the name is given very late.
1 was also thinking whether to admit

o

##¥BExpunged as ordered by the
#**Not recorded .
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(Mr, Deputy Speaker)

Mr. Jethmalani’s who has come just now
to speak. But anyhow, It is all right.

SHRI RAM JETHMALANI: How
sweet and reasonable he is. Very good.

DR. SUBRAMANIAM SWAMY :
Only when you hit the Marxist to be-
have.

SHRI RAM JETHMALANI: With all
our gratitude to our friends the Soviet
Union and the Soviet Bloc, we cannot at
the same time behave like ungrateful
people and take no notice or not give
enough consideration to the fact that
even from the West we have received
economic assistance which far exceeds in
its proportions, in its magnitude, the as-
sistance which we have received from the
Soviet block and only very ungrateful
people will forget the political assistance
which this country received in 1962. It
is for the Foreign Minister to ponder
over and for all Members of this House
to take note of.

It is true ¢hat I speak a much different
language and express views which are
widely different from some of my friends.
But that is an inevitable consequence of
the fact that some of those from whom
I differ have Leroes whom 1 do no: con-
sider heroes and 1 have heroes whom
they do not consider heroes. My hero in
the post-independence struggle has been
Khan Abdul Gaffar Khan and not Mohd.
Ali Jinnah. My hero has been Mahatma
Gandhi, My heroes have not been in-
ternational murderers and gangsters and
hijackers. My good friend from ‘the Mus-
lim League who spoke the other day
said that Arafat is a hero. I had no quar-
rel with anybody adopting anybody as a
hero. This is a democracy. This is a free
country. Anybody can adopt any body
as a hero. But equally my friend from
the Muslim League will concede {o me
the liberty of not acknowledging his hero
as a hero. I am in the exercise of my
right of freedom and free speech and
particularly my right to form intellec-
tual and moral opinions of my own. I
may be one in the world but it is my
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opinion that I will not recognise some
persons as heroes. My heroes are those:
who believe in non-violence, who believe
in the doctrine of love, and who believe
in the doctrine of friendship. Those who
believe in war, those who talk of war,
those who praciise war as an instrument
of policy, are not my heroes. And this
applies to wherever people of that kind
exist. I am a refugee from Pakisian. L
have been the viciim of Jehad and, there-
fore, today that word Jehad sounds very
irritating to me when I hear that word
whether it comes from Islamabad  or
West Asia or any single quarier of the
world. But again for the benefit of my
friends in the Muslim League, I want to
say this, that living in a refugee camp as
a refugee, I have developed one convie-
tion in my life and tha conviction is that
his country will prosper and thrive only
when there is love, more love and still
more love, between all the communities
and between all those who praciise any
kind of religion. That does not mean that
I will accept some of the heroes only tor
please them and since we have different
heroes, no wonder the Foreign Minister
characterises my speech as the voice of
Israel. Since it came from such an im-
portant person in our political life, T think
a word of defence is perfectly in order.
We pride ourselves over being a demo-
cracy. We pride ourselves on being a
secular country, on being a socialist coun-
try. In ‘hat whole region of west Asia,
will my Foreign Minister point out to
me what one country practises all these
three qualities. To say ‘this is not to ap-
prove every single act or every policy
of any country But so far as the basic
requirements of democracy are concern-
ed, which means freedom of internal
debate and protest, commiiment to the
rule of law and the supremacy of the
judiciary, a vigorous kind of socialism,
it exists only in that desert, in one small
vasis called Tsrael. And if for raising the
voice of democracy, socialism and secu--
larism, T happened to be characterised by
the Foreign Minister as the voice of
Israel, T am not ashamed of it, I am:

quite proud of it. T would rather be the:
voice of Israel than be the voice of
forces which are feudal, which are ata-
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wistic, which are the kind of forces which
believe in religious hatred, religious vio-
lance, which believe in eliminating a
small little country just because it hap-
pens 1o be inhabited by people who do
not share their religious faith,

Now, may I say one word about each

of the topics which I have in mind. Non-
alignment was discussed. My speech is
being misgepresented.  The  Bharatiya
Janata Party which | represent and to
which I have the honour to belong accepts
non-alignment as a basic cornerstone of
our foreign policy. But all that I have
said before—and I wish to repeat —is,
to my mind, somewhere along the growth,
along the process of evolution of non-
alignment movement, the non-alignment
movement has come «o be dominated by
my Soviet friends. The Soviet and their
supporters and admirers have overtaken
this movement, and ‘he movement is to-
day very dear to hem because it happens
1o further the purposes which they have
dearest to their mind, o their heart. Ii
this very movement tomorrow puts a
spoke in the Russian wheel, they will be
the very first ones to ge. up and protest
fhat they do not like this non-aligned
movement. They like it because at the mo-
ment it furthers their purposes and it is
dominated by them,
I do not approve of the non-aligned move-
ment because, over and aboye these forces,
it has also been dominated and overtaken
by the forces of religioug fanticism by
whatever name they are called. I do not
wish to point my finger at them. The
Foreign Minister is too intelligent and too
wise not to spot them, and I have no ob-
jection to India too in some sense making
use of this non-aligned movement if it
furthers our purposes. But basically my
criticism remains that we are in a very
bad company; we are in the company of
people who do mnot share the internal
values of our domestic politics and, there-
fore, we must be in that company know-
ing the dangers of it and knowing how,
like a lotus, to keep ourselves aloft even
when our roots are—you know  where
‘the roots of the lotus are.

Sir, 1 do not quite approve of our foreign
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policy which is based upon bogus patrio-
tism, and I want to giye you an illustration
of that bogus patriotism. Our territory,
the Indian territory, the territory of Bharat
Mata, is in occupation of at least two
powers—China and Pakistan. But nobody
in this House has ever got up and said
this. Some years ago, all Members of
this august House marched in assembly
and passed a Resolution saying that we
shall not rest in peace until tht last inch)
of our soil is recaptured. Our territory,
we forget, With China we have diplomatic
relations. It is good that we have diplo- *
matic relations, We should have diplo-
maticerelations even with our enemies as
far as we can afford it. I am one withi
Dr. Subramaniam Swamy that our rela-
tions with China must improve; our rela-
tions with Pakistan must improve. Withi
Pakistan we have full relations today. But
my patriot friends here who beat their
breasts about patriotism are worried that
some portion of Arab territory has been
taken over by Israel and, therefore, they
say, we should have no relations with
Israel. To these great patriots I say only
one thing—to them Indian territory is
not important but the Arab territory in
West Asia is much more important. There
fore, 1 am also intelligeny enough to see
through this joke and I see through this
joke that somewhere for reasons of do-
mestic politics, yote banks and some-
times for the attraction of petro-dollars
and sometimes for the purpose of earning
foreign exchange by my friends from|
Kerala going there and others from else-
where also going there, we go on talking
about these things but at least in the heart
of our hearts we know where the truth
lies and where the things go bad actually.

In Kampuchea, I want to ask my
Foreign Minister—please tell- us what is
your policy. Are you in favour of the
policy that the troops of North Vietnam
must get out of that country or are you
not? Sir, T am not a supporter of that
murderer Lon Nol. ..

DR. SUBRAMANIAM SWAMY: Pol
Pot.

SHRI RAM JETHMALANI:. . .or what-
ever name it is...Sir their names are
onomatopoeic.
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MR. DEPUTY-SPEAKER: You
given some other name,

have

SHRI RAM JETHMALANIL I do not
know what their names are. He also com-
mittd genocide. He was no better. It is
only a difference between tweedledum and
tweedledee. We do not hold any brief for
any kind of a regime there. So long as
the regime is a murderous regime, so long
as it betrays and destroys human rights of
the citizen, it will never have my appro-
bation. But we are least committed to the
freedom of the countries in that region
and the commitment to the freedom of the
countricg requires that we must use our
moral influence and force for the purpose
of getting foreign troops out of that coun-
try and my Forcign Minister will perhaps
enlighten me as to what exactly he is
trying to do.

Oneg word about West Asia again. I want
to ask a few questions because of your
confusion, I wish to say in all seriousness
that the resolutions and the policies which;
we have adopted in West Asia haye com-
mitted that unfortunate region to a per-
petual war. A thousand year war will rage
in that territory if this is the solution
which you have found for that particular
problem. You are literally accelerating the
biblical prophecy of an Armageddon. Only
that will rescue West Asia in the condi-
tion in which you have put it today by
the solution you are having. The rights
of the Palestinians are very important.
They are, I assure you, as dear to me
as they are to you and as dear to every
Indian. But it is my firm conviction that
neither the methods of the PLO nor the
methods of the surrounding Arab coun-
tries nor the methods of the Government
of India will ever secure the recognition
and enforcement of the rights of the un-
fortunate Palestinians. Once again—if the
Palestinians have to make a success of
their rights in that area, we will haye to
talk to them in the language of love, the
language of affection, the language of
Gandhiji which somehow we are ashamed
of speaking. That problem will only be
solved by the language of love. Unless
the Arab countries and Tsrael build bridges
of love, affection and trust, that is not
possible, T want to ask the Foreign Minis-
ter. We have recognised Israel de jure and
de facto. Does he everadvise our Arab
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friends, ‘You do likewise.”? After all what
Nehru found good for India must also-
be good for other Arab countries. Have:
you ever advised on that? Are you en-
couraging the Jeneva Accords? Are you
applauding, appreciating and augmenting
the work of one of the greatest men of
history? According to me, one of the
greatest men of history is President Sadal
of Egypt. Are you trying to lend any
assurance of strength to the work which:
he has initiated and which still lies incom-
plete?

B. A. C. Report

MR. DEPUTY-SPEAKER: The
Member’s time is up.

hon.

SHRI RAM JETHMALANI: Two minu-
tes more. ..

MR. DEPUTY-SPEAKER: You have
got your own watch—I think. ..

AN HON, MEMBER: He is entirely
different.

MR. DEPUTY-SPEAKER: In the watch:
also there is some difference.

SHRI RAM JETHMALANI: If you, as
Deputy Speaker, insist that I must stop, I
will stop because I have too much respect
for your office.

DR. SUBRAMANIAM SWAMY:
after two minutes.

But

SHRI RAM JETHMALANI: Sir, when
all is said and done,... I will wind up
in half a minute. Sir, when all is said

and done, let us recall what Pandit Nehru
said. ..

SHRI R. L. BHATIA: That is
Jatest acquisition perhaps.

your

SHRI RAM JETHMALANTI: I knew. T
read him and knew him very well evem
though T was mnot born here....Kya Baat
Kar Rahe Ho?...

MR. DEPUTY-SPEAKER: Even a single
interruption sitting he cannot avoid.

SHRI  SATYASADHAN CHAKRA- _
BORTY: One clarification, Sir. Consider-
ing his age, even if it is true that he knew
him even before he was born, here then,
Sir, in which world was he then?

-
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SHRI RAM JETHALMANI: One last
sentence; and that is uttered by way of
a guestion, rather than a statement from
me.

Nehru told us that the keynote of In-
dia’s foreign policy is going to be that
we are going to advance the area of
freedom. Tell me, how have you ad-
vanced he area of freedom during your
limited tenure of office and let us under-
stand how the area of freedom has incr-
eascy after the great Pandit-—Jawaharlal
Nehru died. To my mind, we must re-
main anti-colonial to the hilt. We must
not forget that our foreign policy was
born out of a repulsion to colonialism.
Yet, we will be acting foolishly if we do
not take into account those new and sub-
tle forms which neo-colonialism has ta-
ken in this world. Those forms are
again forms which I do not wish either to
recapituate or to specify because it will
irritate lot of friends. But those will be
more dangerous than the colonialists
because the colonialists have now with-
drawn into their den — Britain. France,
Holland, Germany, America, They have
no intention now of conquering territor-
ies but they can only preserve the free
way of life wihout subjugation, but my
other friends continue to practice sub-
jugation of territories. Poland and  its
workers are the latest example.

SHRI M, RAM GOPAL REDDY (Niz-
amabad): May 1 suggest one thing? The
whole speech may kindly be expunged
from the record.

MR. DEPUTY-SPEAKER: Now, Shri
G. M. Banatwalla. He will be the last
speaker. He will please take 5 minutes.

SHRI G. M. BANATWALLA (Ponn-
ani): Mr. Deputy-Speaker, Sir, I support
the Demands for Grants brought up by
the Ministry of External Affairs.

The policy formulation and the con-
duct of foreign policy is, by an large, in
the right direction,

Mr. Deputy Speaker, Sir, it must be
admitted that there are notable achieve-
ments in the area of our foreign policy.
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The consensus in favour of selecting India
as the site for the nonaligned summit
under extraordinary circumstances is its-
elf ample evidence of international con-
fidence in India. I must say that our
foreign policy truly reflects the aspirat-
ions and opinions of our people. When
the Prime Minister and the Minister for
External Affairs rose in this august
House condemning the genocide of the
Palestinians and the Lebanese perpetra-~
ted by Israel through inhuman and
forbidden weapons, they were really vo-
icing the deep grief, agony and the indig-
nation of the people of India.

Anybody in a deranged condition of
mind may try to equate Israel and China.
But the United Nations in  its wisdom
and all the nations of the world have des-
cribe Israel as a racist entity like Southi
Africa. That is a point that must be
remembered,

The independence of Lebanon has {o
be maintained. There are various pro-
blems that engage our attention like the
safeguarding and the security of the Pal-
estiniang living in Lebanon and security
their rights to residence, freedom of
movement and political and social acti-
vities.

15 hrs.

Mr. Deputy-Speaker, Sir, there is a
need to bring about an end to mass and
individual arrests which are carried out
on a political basis and to work for the
relecase of the Palestinian prisoners deta-
ined in the Lebanese authorities prisons.
The first and foremost point today is to
secure an unconditional withdrawa] of the
Isracli forces in Lebanon. Of  course,
here are Syrian forces there, but, then,
Sir, T must point out that very recently
the Syrian Information Minister,  Mr.
Ahmed Iskander said in an interview in
these words:—

“Syria is prepared to do anything
which helps the total withdrawal  of
Isracli forces from Lebanon.”

He further goes on to say —

“We have no objections to a simul-
tanous withdrawal if that would ach-
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ieve Lebanon’s legal sovereignty over
all Lebanese soil.”

This is the present situation in Leb-
anon,

i Mr. Deputy-Speaker, Sir, there are
various important points that must be
remembered. Even the United Nations
General Assembly had called for a total
isolation of Israel. I must once again
repeat and urge upon our Government
for a closure of Israeli Consulate in
Bombay. There is a limit to the pat-
ience of the people. I am afraid that
if the Government does not act in this
direction, perhaps the people would now
act and rise to put a lock on the Israeli
Consulate in Bombay. Further, ghough
we may not have official trade with Is-
rael, yet there is unofficial trade with
Israel. The result is that there is black-
listing of various Indian firms by  the
Arab countries. Sir, this is a point that
must be taken into consideration and a
proper ban on all trade should be imp-
osed.

Sir, the Non-aligned Conference which,
met here recently in Delhi, had decided
to request the International Community
to set up a War Crime Tribunal in order
to try Israel under the International Law
for the crimes committed against the Paly
estinian people in all the territories which
it has occupied since 1948. Every eff-
ort should be made to secure the setting
up of this War Crime  Tribunal. The
Non-aligned Summit which met in New
Delhi decided to press these various mat-
ters in the 38th Session of the  United
Nations General Assembly. I hope and
1 am sure that India will play an import-
ant part in this 38th Session of the United
Nations in all these respects. It must
be said that the boldness of Israelis be-
cause of the support of America to Israel.
The United States of Americal and Israel
are even threatening to attack the cour-
ageous Syria. I must say that in  its
support for Israel, the United States has
stooped so low as to indulge into inter-
national gangsterism. We have the cvid-
ence of military manoeuvres by the
United States in Libyan waters There
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has been also shooting down of Libyan
planes inside Libyan airspare over  the

Gulf of Sirte, about 24 miles from the
mainland.

The Summit of the Non-aligned which
recently met in Delhi has also set up a
Committee under the Chairmanship of
India for the rights of the Arab Palestin-
ian people led by P.L.O. We wish the
Committee success.

Sir, I must also express my pain and
agony at the repeated attacks on the holy
Al Agsa Mesque. Very recently on
March 11, 1983, a number of armed
Zionists tried to take over Al Agsa.
Diggings are being carried out at the
foundations of Al Agsa Mosque by Israel.
Therefore, every step should be taken
for the safety of the Mosque.

MR. DEPUUTY-SPEAKER:
conclude.

Kindly

SHRI G. M. BANATWALLA:* Sir, 1
must also refer in brief to various prob-
lems being faced by the world. Unfor-
tunate war between Iran and Iraq con-
tinues. Every effort should be made to
bring a cessation of hostilities there.

The situation in Cyprus also demands
our attention. Sir, I may clarify that
the Cyprus situation has resulted out of
the efferts of the Greeks and the Greek
Cypriots for the unification of cyprus with
Greece which is called ENOSIS and the
consequent Turkish Cyprist determination
to resist such a colonisation, Sir, in order
to obtain this union with Greece, which
is called ENOSIS, the attempts thereof
also assumed a militant nature. An un-
derground organisation named EOKA
was established. It killed a large number
of those opposing ENOSIS. Six thous-
and Turkish Cypriots were forced to
abandon 33 villages as a result of the
terrorism conducted by EOKA. Later
there was the notorious AKRITAS Plan.
Turkish cypriot houses and properties in
103 villages were destroyed. Nearly
30,000 Turkish Cypriots became refugees.
There was the massacre of November
1967. Then, Sir, the coup of 1974 for
the take over of the Island by Greece
and destruction of independence of Cyp-
rus also was there. Sir, between 1963
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and 1974 Turkish Cypriots were the tar-
get of attacks. Therefore, Turkey had to
move in under the Treaty of Guarantee,
thus safeguarding not only the independ-
.ence of the Republic of Cyprus, but also
saving the Turkish Cypriots from annihil-

ation, Sir, I may say that the future of

Cyprus is linked with the question of an
indepndent, bi-communal Federal Repub-
lic. Let the inter-communaj talks pro-
_ceed on the basis of Makarios-Denktash
guidelines of 12th February, 1977 and the
United Nations Resolution relevant to
‘the Cyprus issue.

Sir, India now chairs the Non-Aligned
‘Movement ‘Therefore, great are her
responsibil'ities and I am sure that mean-
ingful and eflective steps will be taken
in order to see that we succeed in var-
jous  directions.

Mr. Deputy-Speaker, Sir I will like to
draw the attention of the Minister  of
External Affairs to the ILeage of Arab
States Mission in New Delhi. It must be
given a full diplomatic status. Sir, various
countries like Austria, Argentina, Spain,

Senegal and others have given such full -

doplomatic  status to this  Mission.
I am sure the Government will come out
and do the needful in the matter.

Sir, there are reports that a number of
Indians today are languishing in jails ‘in

Pakistan for various reasons. I have

written to the Hon. Minister of State for
External Affairs in the matter. I was ass-
vred that the mater was being taken up
with the Government of Pakistan and that

 .an effort will be made to get them relea-
sed and brought to our country.

Sir, before I conclude, T must once
again support the demands for grants. I
must reiterate that by and large the
policy- formulation and the conduct of
foreign policy is in the right direction.
However, the need is for a more vigorous
thrust. This is especially because we
now chair  the non-aligned movement,
and great are our responsibilities. We
wish success in the discharge of all these
responsibilites.

proposed after the Summit,
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DR. SUBRAMANIAM SWAMY: Sir,
I have a point of order. On the fcor
of Parliament, a very distinguished Mem-
ber of Parliament,” Shri Banatwalla said
that either we should close down the
Consulate of Israel at Bombay; or, he
would go there and lock it up. I hope
he meant it only as a joke. Otherwise,
the Bombay Police will have to be in-
formed so that every body is safe
(Interruptions) o ?

MR. DEPUTY-SPEAKER: Please sit
down. The Minister will now reply.

THE MINISTER OF EXTERNAL |
AFFAIRS (SHRI P, V. NARASIMHA |
RAOQO). Mr. Deputy Speaker, Sir As man
as 25 hon. Members have participated in |
this debate, and I am grateful to them for
their valuable contribution, '

g
f
L

The day before yesteray, we had :
5-hour-long discussion in this House on
the Non-Aligned Summit held m Delhi
recently. It was natural that the sameé
topic should have figured in this debate_
also to some extent; and, therefore, Ei
would start my reply by informing the
House about the follow-up that 1s b‘e‘v&g

-
'1
}

I would not repeat what I said about
the content of the discussions in the
Summit, because that would be repetitive.
I would not like to do that. But the
follow-up is something which I think hon.
Members are entitled to know; and I am

"placing the details, whatever details I can

)

place at the moment, before the House.

Evidently, we have adopted a docu-
ment which hag evoked @ good deal of
response from pll over the world. S0,
it would be our first duty, to see that
this d(féument, the New Delhj Message,
as well as the full document is trans-
mitted to all the heads of State and
heads of Government in the non-align=
ed movement, ang this 1s. being 'S'—,
seminated at the UN. in New york,
and also separately to the heads of the
non-aligned movement. They  have
been here. It was they who adopted
it, but as the host-country and as  the
Chairman of the movement it is aur
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duty to transmit to them the Declara-
tion gnd ail the documents that went
with it. Outside the movement, there
‘are many important = countries whose
heads should know that these 101 non-
aligned countries ~ meeting here have
brought @ out:' certain = very . importent
doucuments containing their views on
~—global matters, and therefore, the Sum-
- mit documents are being brought offi-
mally to the attention of the nuclear-
weapon' States, industrializeqg countries,
ang others out51de the mnon-aligned
movement in order to obtain the sup-
po;rt and cooperatlon of " these States
“on spec1ﬁc sugg°stmns : contamed in

: them,/

=

Then,. Sir, the Minisiry, both at the
vheadquartrs a5 well as our Parmanent
’Mlssxon in New - York, is being suit-
“ ably strengthened < by . posumg har_ld-
- i pickediextra ‘staflyrises asi;to L /cope” with
the work: ofl our Chawmdnshlp of; the
non—ahgneri movement.. It is «clear
that “this work is. going to increase,
;Wn are - almost’ completing those ar-
: “randements and that is ‘another meces-
sary step tnat igrbeing takemiis bseofui

As Chan'man of the Movement, Indla
“will have to~respond to requesfa o:

‘Member, Statés o onr; issues caffecting
k‘w“‘fhe*m Foriinstance, for convening of
- meetings ‘of the Coordinating;:Bureau
“in Néw: York/and Ithe: participation: 0n
 pehalfi'of: the-non-aligned < movement
in the ! meetings ‘of . the: Security Council,
this falls to the lot of the country
2 Wh1ch happenh to’ pe the Chairman of
- the Mwement and;= therefore, .these
i are~also bemg looked into and: arrange-
, ments are’” being - made. These ' '~ actions
. are taken atter consultation wlth other
: non—ahgned‘ countrles 1n New Yor

follow -up-: - of
- various

o 8hi the 2CONGIMICH Qlde
decisionswill” be ! taken: up.-
mtematmnal meetmgs on economlc
-~ issues mcludmg the for’fhcom.mg IG-T7
'~-meet1ngs in Buenos;v Aires - begining
" next ‘week,c the UNCTA VI in June
21983, etc;:: Normaliy,« the : G-77 : meet-
“ings are attended by oury ° Minister - of
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. and .exchange . !
pissues Of theisworld' on abotr beaibid

‘taking® given by “the®
fran<iraq conflict 3 I\/Ie"”n'_b‘éz‘-s “ would
“récall“that “the” qusttion” of 'the " 'Eighth

Prime Mmm"r
‘a_statement . Wthh ar‘tL lly brought “the

Min, of Food & C. S.  404.

Commerce, but since this meeting is
taking place immediately afier the
Summit and since the Summit has.
come out with certain yery important
ideas and views in regard to the econo-
mic aspects of the movement gnd of
ithe developing countries in general, it
has been decided that in addition to

the Minister of Commerce Indig will

also be represented py me and ihat I
should go and explain the decisions,.
explain the views. of the Non—ALgned
Summit to the G-77. ,

SHRI RAM
welcome  that.

JETHMALAY We:

DR.  SUBRAMANIAM . SWAMY:

We welcome, that,

SHR1 P, V. NARASIMHA: RAQD.: We’
are also initiating consultations’ on  the
sugge sticns that the Members. States of
the United Naticns -should "atiend ' ths
38th = United Naizons' Ge“ierai -Assemb lf

gssion  at'the Ipvel of the aﬂb of Sta

“or ‘Government.- You ‘may recall that thzs

call: was “given by ‘the Prime ' Minister
and “this" had: been hailed all round’ and
we shall take ‘steps to ‘see that this'atten- -
dance ‘of all'the ‘Heads”of - “State; ‘and -
Government, as-far as ‘@o'ss'ibie'; betomes
a reality because i will © Be a2’ great
cccasion when they will be able to meet
: VieWs. On - momentous

(D

tak n' at’’ ' the
ett of tue vnier-
,;évr Darson ‘on the

i Sui'-ta‘b%é ‘ action” :\"“21! "ba
appr p iate 1i§ne,§.§i"r

Summit ' presented some *difficulties’ ‘during
the Conferegce as also this substantive
aspect of the Iran-Irag , conflict.  Our
"’_,s . Chair- pczson ‘made

d1scus>10n, br ougnt the disput e "herc to

an, end and in_ her. cc‘pamty aq _ Chaxr—
: person she had U.nd-artaken to do cprtam ;
_things to_take . Qrtam steps ; .in 63 oraer
“to find a solutu, or in _the dhevtion of
;ﬁndmg a. soluttm to Lhe Iran- Iraq :c'o,,

considering.
_properly

. flict. . Now we bave been
how these st-aps have to be
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~ordered or ’um d 1 Would hkc to say
that” at the’ approyrme time, she wﬂl
have to stcg T will have to ﬁnd
the appropriate time, but meanwhlle we
are’ in constant torlh through diploma-

tic channels both W;fn Iran "and = Irag;

and at the appiopriate time steps = will

have to be taken. I am stressing  this
because there'is a tendency to ask me
every week or every-fortnight what  we
have been do oing or what ‘we proposs to
de. © Now, if we are not doing anything
for the next ~ ons  month, pleass
don’t think " that *~ we are ‘not = doing
anything bescause ‘we have not  thought
about it; The truth of the miatter ' ‘is
we have cah_side‘réd it in all"its aspects
and “‘we find" that foy the next few weeks
we should “hold’ cunsﬂtathns through
diplomatic * channels ' rather ' than--the
‘Chair-persont taking any overt step.

So, this is a decisicn, a we H-CGI’IS‘du
ed decision and we are actually addres-
‘smo cursclves: to this q‘-.iestion, from the
day ‘next t> “fq mit; ©© We have not
let any time -

A Pelitical Commitize at Heads of
State’ level has been s°t up - under India’s
Chairmanship to ‘work )‘fﬂ* the” ~ scven-
member hrab G"OL‘D 1'01' a ‘just, ‘durable
and cor*p“’.hsn‘ : in the” Middle
East  Steps are beng taken for ini-
tiating 'coin’siﬂifatiof - for. ‘achieving ‘the
objectives of / this ‘m'achin\,"ry" Hon.
Members are aware ‘that the Arab Group
has™ just made “coim visits' and perhapo‘
we would have to understand from: thein
what the results of" thete' visits  have
been and compare notes with them, how
we could coordinate, how we could har-
monise our steps, our efforts,” with  their
efforts- in order to find a ‘comprehensive
solution to the Middle East question.

]

The Asian Regional Meetlng, prepara-
tory to the intsrnational Conference on
Palestine will take place in Malaysia in
May. - We shall take part in this meet-
ing at. Ministerial level,  Similarly, we
shall attend, at the appropriate level, the
Conference on Namibia, at the eny  of
April in Paris. Prepar atxons for our
participation in all these events are al-
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A great de a1 of
tact work and other activity lies ahea
of us between now and Septcmber, 1983'
to prepare oplmons in support of :
new programme of immediate measu r;s,
especially  the ~ Conference  on * Moiiey
and Finance for Dave’opmunt and t’hf*
proposal that ail Heads State should mpet' :
at  the U, N.. General Assembly sosxon
On both these: counts we will have to- do
a lot of preparatory wcrk and that fis‘
being taken up.

These ‘are some - of % the

taken fowmruat.lc action and thvrefor'
the decisions of the " Summit are = bein;
followed up in the “ight manner aﬂd Wh
all poaxible ex*ﬂed&t;o.q '

. Sir, I .sha Il xvo‘v mke 1,1) cextam spee»
cific points raised duimg the cevrsn : _,gf'
the debate and I would like to _;_Jlace
bplore the House certain factual. 1mor
mation in r&g d to fhvse pomfs

Some Members  raised -the. question.of
India’s relations’ with icertain: - imporiant—

areas of the world, Eatin America -~ for
instance.: .. I -would like: to .asspre, ithe--
Members at we are Ve"y conscious. of

the need to mprove, deepen, widen our
relations wim ,t’ne,_ agti ~-0f = Latip

America both in the econ ofmc ﬁdd cnd

is. 23 hrs

[Ma SPEA}\ER in.. zhﬂ Chalr]

You will be happy to know, that dur
ing thelast thres years-this process has
been considerably . increased; . consider
ably widened, and we -have several: cul-
Luz‘al delegations being -exchanged  bet.

cen India and the countries - of Latin
A“na ica, business delegations have . been

exchanged, and we  have taken all . steps

to see that our rela *Mds' with - those -
couniries are step ped up

DR. SUBR%MA}TIAM> SWAMY:
What about Parliamentary - delegations -

'SHRT P. V. NARASIMHA RAO: Oh!
Yes! S ' %
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.MR, SPEAKER: We sit here and : you
=stil] ignore us?

SHRI P. V. NARASIMHA RAO: I
shall transmit that request right here, on

l,"thg _flooy of the House, to you, Sir.

\
1’

—~have centuries old relations with

MR. SPEAKER: Al] right,

SHRI P. V. NARASIMHA * RAO:
About the Middle-East I do not have to
‘say in any great detail as to how close
-our relations with the countries of the
Middle East are and what we have been

~doing to give them all pelitical support,

not just today, not when petro-dollars
have become visible, but since a very
long time, As 1 said the other day, we
: those
countries, and to say that we have sud-
denly woken up to this friendship when
~We saw petro-dollars coming or the
~ prospect of petro-dollars coming, is, to

;. say the least, unfair.

About Israel, ¥ am glad that Mr.
Jethmalani finally has  expressed his
happiness at being called what I called
him.  So, there is no quarrel between

7 us, I called him just what he is proud

. all?  Now, I weuld like to say

to be called, There the matter ends
“and I do not have to make any further
comments.

MR SPEAKER; That is how intelli-
gent people fight. .

SHRI P. V. NARASIMHA RAO: A
point was raised about the Common-
wealth. The question was asked: what is
India’s role in the Commonwealth; how
does India fit into the Commonwealth at
that
the decision to remain in the Common-
wealth was taken after due considera-
tion. It is true that the Common-
wealth again is a heterogeneous  body.
There are no unified opinions in the
Commonwealth. In fact, about three-

- fourths of the Commonwealth couatries

are in the Non-Aligned Movement, So,
you will see that certain harmonisation
of positions that takes place in the
Commonwealth ig to some advantage to
us, becaus¢ it will be possible for us to
some extent, to influence the  opinions,
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the views, of those who do not agree
with us, with whom we have very clear

 differences of perception That is how
the forum of the - Commonwealth is
-~ generally used. But apart from. this,

we have certain programmes of econo-

mic assistance and cooperation  within
the Commonwealth. = They are prog-
ressing rather well. I do not think

that we should fritter away those advan-
tages just because we do not happen to
agree with certain other countries of the
Commonwealth on political issues. It
is well known that we do not agree with
them. Some of them have been colo-
nial powers; some of them have  been
powers under whom we have been the
colonies.  Ther=fore, on political ques-
tions, it is not to be expected that we
agree with them. We cannot, But we
can take certain positions which to some
extent, alter their own positions and, to
that extent, there is an advantage.

About the Indian Ocean, again, I do
not want to repeat all the arguments
which were ‘advanced on both sides the
other day. The only point which I
would like to make is that, as I have-
stated earlier, may be last year, may be
year before last, this understanding  of
what is termed as equating One Super
power with another, is really mnot ade-
quate There is no question of equat-
ing one with the other, because there
are a host of issues cn which one side
agrees With us. There are certain
jssues on which the other  side agrees

with us.  So, there is no question  of
equating. If agreement comes from
one side, we welcome that  agreement.

If the agreement comes from the other
side on certain other issues, we welcome
that too. But this does not mean that
we are equating. Do we say, because
some power agrees with us, we should
reject that agreement? We just cannot.
Therefore, I neither call this  equi-dis-
tance mor equation. I call this the
situation as it exists today. We  are
non-aligned, therefore, we do mnot be-
lieve in alliances, We are against  alli-’
ances and have us allies as such; but
we are al] for agreements On individual

issues on merit Therefore, if on merit
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they agree with us, there is no question
of our equating one with the other and
that kind of projection of our policy, I
may submit, is not correct.

Then, Sir, the question of neighbours.
Questions have been asked about our
relations with Pakistan. I would liko
to submit to the House that the friend-
ship treaty which we have proposed and
the no-war pact which they have propos-
ed are both under consideration,

DR. SUBRAMANIAM
For how long?

SHRI P. V., NARASIMHA RAO. As
long as they are not sorted out. The
Joint Commission has been agreed to
and in spite of the fact that all the
Heads including our Prime Minister
were Dbreathlessly busy during the Sum-
mit, (Interruptions).

SWAMY:

MR. SPEAKER: You would not
mind that he is impeteous because he is
still young.

SHRI P. V. NARASIMHA RAO: 1
do not mind,

SHRI SATYASADHAN CHAKRA-
BORTY: What was the reaction of
Pakistan (o ouy suggestion that Pakistan
should not offer any of its occupied
territory for military use by any foreign
power? What was the reaction  of
Pakistan?

DR. SUBRAMANIAM
Under negotiations?

SWAMY :

SHRI P. V. NARASIMHA RAO: I
would like to inform Prof. Chakraborty
that when we have given them a draft
for a friendship treaty, naturally that
would contain e¢lements which he is re-
ferring to and when | say that' it s
still on the table under discussion.
SWAMY':

DR, SUBRAMANIAM
Under negotiations_.

SHRI P V. NARASIMHA RAO:
Therefore it is still under discussion. If
we had not had these differences in per-
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ception, thers would not have been any
need to continue the discussion still, It
so happens that both, in their no-war
pact and in our friendship treaty, there
are certain common elements but = there
are certain elements on which agreement
could not be arrived at so far, There-
fore, they are under  discussion.  The
Joint Commission has been established,
We are going to have the first meeting
of the Joint Commission by mutual con-
venience at the earliest possible time,

Then, a question was raised about
cultural and trade relations. I would
like to inform the hon, Member who
raised this question that we on our part
are prepared for an  enlargement of
trade relations, are prepared for an en-
largement of cultural relations but it
so happens that from the Pakistan side
there has been reluctance for what they
may consider good reasons. We will not
go into that since they are a sovereign.
country. But they have so far not shown
the readiness to expand trade. relations
except on a government-to-government
basis. Recently they have exempted’
a few items but even on those items no
trade has really been expanded or en-
larged.  So, that seems to be the posi-
tion but I hope that with the Joint Com-
mission having taken off it should be pos-
sible, it would be possible, to go afresh-
into these questions. Wherever  there
is a hitch, we could look into that and
see what can be done. The idea of hav-
ing a Joint Commission wag that
wherever progress is not up to the-
mark, not satisfactory, we should
at once pay some special attention  toi
those areas and see that relations bet--
ween the two countries are developed
as both the countries went to develop -
them, Of course, the geustion of in-
duction of grms is there. That js com--
inginthe way of rapid  normalisation, .
improvement of relations; that creates
tension, that creates suspicion. A
mini-arms race has started in the sub--
continent. All these fall-outs are
there. We cannot wish them away.
We take note of them., We tell them-
again and asair;; and yet again  that.
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this is unnecessary, they need not
~embark on this, but they seem to have
other ideas evidently and, therefore,
we will have to live with this dialogue
wity, them and we also have to take
into account that in our neighbour-
head all this escalation of tension as 2
result of sophisticateq arms is  taking
place and we have to ask ourselves as
to what we should do to meet the
~situation, This position will continue.

DR. SUBRAMANIAM SWAMY:
Much more reasonable this time.

SHRI P. V. NARASIMHA RAO:
About Bangladesh, a question was rai-
sed in regard to Tin Bigha. I would
like to inform the Hon. Member that
we are fully aware of the position in
regard to Tin Bigha, and particularly
the possibilities or the danger that has
been mentioned, about one of our
. areas becoming cut off from the rest of
the country, This has been taken care
of. While the terms of the lease deed
are being worked out, wp have taken
care to see that this does not happen.
We are in touch with the Government
of West Bengal. I would like to assure
the hon. Members that nothing will
be done to isolate any part of the
«country from the rest of the country.

About Sri Lanka and the stateless
persons, the present position is hope-
ful the Minister concerned, Shri Ton-
daman himself, the President of the
Ceylon Workers’ Congress and now the
Minister of Rural Industries Develop-
ment, has said that sensible basis for
‘the solufion of the problem of state-
lessness would be for Sri Lanka to ac-

~cept all those who wish to become Sri
"Lankan citizens. Since we have no ag-
reement subsisting at the moment, we
will have to find a way of solving this
problem, and this is the direction in which
presumably the Government of Sri
Lanka are considering the problem.
We agree that this is a very satisfac-
~tory way of solving it, and we would
~also pursue action in that direction.
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About Nepal, as hon, Members know,
our relations are good and whatever,
agreements, and other  cooperation
schemes were being considered between the
two governments we have been able to
make some headway. But we would like
¢o make more progress in these things, and
1 think on both sides there is a desire to
make greater progress, for which we are
proceeding on the right lines. There was
some newspaper report to the effecy that
there was some displeasure on the part of
the Nepalese delegation which a‘tended the
Non-aligned Summit, I would like to state
categorically that there is mo truth no
basis, for thinking on these lines; there was
no question of causing any displeasure to
them, as there was no question of causing
displeasure to anyone, on any score what-
soever.

Coming to China and Tibat, Dr. Sub-
ramaniam Swamy particularly raised this
point. 1 would like to reiterate the Gov-
ernment’s position that Tibet is an integral
par, of the Peopic’s Republic of China
and the the Governm:-nt of India have no
intention of interfering in the internal
affairs of any other country, That is our
position and that continues to be our posi-
tion, In fact, when Mr. Huang Hua came
here, during our discussiong I had brough"
to his motice that, while we are readly co-
operating with  them on all matters on
which they, feel sensittive, the same is not
being done by them; this 1 pointed out *o
him, So, there is no question of any depar-
ture from our policy in regard to Tibet. If
any members have said any thing which
goes counter to the policy, I have not ome
across any such statements, Buy I would
like *o say that this js the policy, and this
has to be accepted by the members of my
party. There is no question of their not
accepting it,

Sir, there was this question no about
our relations with the United Sta‘es, parti-
cularly in the light of the visa granted to
Mr, Jagjit Singh Chauhan, I would like to
inform the House that this matter hag been
faken up with them quite forcefully, Some
time back the Secretary of State of the
United States, Mr. Shultz, had written to
me to say that we need not agree on all
questions and sill we could improve our
relations. In general that is true, we do not
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have to agree with all countries on all
questions in order to improve relations
bilaterally. Bug then, this particular ques-
tion happens t0 be one on which relations
cannot but be aflected. You cannot treat
them as one of those (ifferences which do
not affect our friendship, need not affect
our relations. The reason, is simple, that
this is a matter which concerns the inte-
grity of the country and when it concerns
the integrity of one of the countries, it
hag a different discussion, T would certainly
say that if we had done a similar thing in
a matter which concerned the integrity of
the United States, they would have had the
same right to tell me that our difference in
this goeg to the root of the matter. It is
not one of those differences in perception
in regard to matters in which we are not
vitally interested. Therefore, this stands on
a different footing, This has been conveyed,

SHRI CHANDRAIJIT YADAV: What is
the reason? What is the explanation given
to this? You have withdrawn the Passport
of Chauhan, Even then they had given a
Visa. What is the answer given to this?

SHRI P, V. NARASIMHA RAO: 1
need not point out to Mr. Yadav that we
do not really get instant answers to every-
thing that we say,

SHRI CHANDRAIJIT YADAV: You
did not get the answer, Then it is all right.
This ig what I wanted to know,

(lnlerruptjons)

SHRI P. V. NARASIMHA RAO: Ora
different answer,

DR. SUBRAMANIAM SWAMY: Sir,
may I make an interruption? I had seen a
press speculation that the Indian Govern-
ment is also encouraging. Rican secession-
ists to visit India. I saw thig in the news-
paper. I would like to know whether you
have come across this kind of a reaction,

SHRI P. V. NARASIMHA RAO: Never
hearg of it.

DR, SUBRAMANIAM SWAMY. Have
you heard of Puerto Rico?

SHRI P. V., NARASIMHA RAO: Yes.
What have you said about that?
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, S?0ORTS AND WORKS
AND HOUSING: (SHRI BUTA SINGH):
Do not belive in speculations,

DR. SUBRAMANIAM SWAMY:

Have you seen Puerto Rico?

SHRI BUTA SINGH: Yes. I have visited
it. Do not believe in speculations.

DR. SUBRAMANIAM SWAMY: I as-
ked him the question to get clarification,

(Interruptions)

MR. SPEAKER: He does no: belive in
them. (Interruptions).

MR, SPEAKER: Do you think he has
been keeping company with Satyasadhanji?

SHRI SATYASADHAN CHAKRA-
BORTY: Sir, in that case he is a bull,

SHRI P. V. NARASIMHA RAO. One
point raised by Prof, Chakraborty related
to the TRIF etc., and he seemed to Wave
some objection to our policy ef taking
loan from the IMF and also seeking to
restructure it, He seems to find some con-
tradiction in this. I would like to point out
to him that there is no contradictio®, e
go on taking loans from the World Bank
and IMF on terms which are acceptable fo
us and at the same time, agitatide $or~a
restructuring of these institutions. There is
no difficulty, there is no contradiction bet-
ween the two and if we canno! take a loan
from them until they are restructured, we
will never be able to get any loan from
them, (Interruptions). Therefore, the con-
tradiction which he saw is mo contradic-
tion in the real sense.

About the workng of our missions Shri
Chandrajit Yadav directly and some other
Members also not so directly raised some
very important points. He was pleased
to say and I am grateful to him for the
compliments which he has paid to our mis-
sions, to some of our official and so on.
But he was pleased to say that when Mem-
bers of Parliament go to other countries,
our missions and Ambassadors only treat
them to a gooddinner, 1 do not know if

that is held against the ambassadors, I
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am not sure. But he says that they have
no arranged meetings with important per-
sons of those countries. 1 would like
to point out, I made some enquiries on
this. It so happens if M.Ps. find time,
if MPs and others go from here and
if they have time to spare and if they
notify our missions in advance, it will be
possible to arrange meetings, But if they
are rushing in transit, they are in that
~apital for three hours and if they wish
to see the President of that country
within those three hours, I am afraid, this
is not geing to be possible. Sometimes
it may be possible, It is quite possible
that he may be having free time, and
you may go and have a chat with him.
But that ig different. But it is not gene-
rally arranged that way. It should not
be expected to be arranged that way,
Therefore, T would certainly be happy
if more and more Members of Parliament
are able to talk to Members of Parlia-
ment in other countries or V.I.LPs or
Heads of Government or Foreign Minis-
ters or any responsible persons in those
countries, But these meetings have to be
arranged properly, Take our own ex-
ample. When a Foreign Ministers wants
to come here, the dates are notified two
or three months in advance. We cannot
accept certain dates, Other dates they
cannot accept. Therefore finally we have
to come to certain agreed dates, and
agreed times and so on, Therefore, it
is a logistic problem, It is not a prob-
lem of our ambassadors not being able
to do that, I would like to inform the
House that as far as I have seen and I
have seen quite a few countries and the
way our missions have been functioning
there, in the matter of having access to
the Government of that country, in the
matter of being able to arrange meeting
with dignitaries of that country, Head of
Government and o0 on, our ammbassadors
are in no way less effective than any
other ambassador. In fact they are much
more effective than many others, There-
fore, there is no question of their not
being able to arrange meetings, It is only
a problem of logistics and that can be
taken care of if sufficient time and infor-
matien is given to them.
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SHRI G. M. BANATWALLA: Our
own ambassadors do not have the time
even to meet the visiting Members of
Parliament. This js the situation. There-
fore, my request is that what you have
said just now should be convcyed to them,

SHRI P. V. NARASIMHA RAO:
There may be dishonourable exceptions
everywhere, But I am talking of the rule.
As a rule they receive them. They get
them received, Someone goes from the
mission and they are given all courtesies.

Shri Chandrajit Yadav also raised the
question of some prestigious missions and
needy missions. There was a kind of
contrast between the two, I would like
to inform him and the House, that as I
had promised in 1980, 1981, 1982 this
elaborate exsreise of axing some of the so-
called prestigious missions. 1 do not call
them prestigious but they are big missions,
For historical reasons they have come to
be big missions, It means, the personnel
there are more than other missions and
they have been there for a long time—
Whenever we have found that there is
need and there is possibility of reducing
the staff from those missions and utilising
that staff and other missions, we have
done that Particularly, in the WANA
Division where the number of Indians has
grown, and therefore, the consular and
other duties of the Missiong have also
increased enormously, this has been done.
This is what T would like to inform the
Housz, In the case of London, the total
number of posts was reduced from 382
in 1979 to 260, that is, in one Mission,
there was a reduction of more than 100
posts. The same was done-mot to that
extant but to the extent possible—in
Washington, Katmandu, and all these
personnel released from these Missions
have been deployed in the WANA region,
that is, West Asia and North Africa, In
this region alone, we have given them 50
additional posts to cope with the increased
work. We are again looking into the
matter. A committee headed by one of
our veteran diplomats, Shri Samar Sen has
been appointed recently, That committee
hag been charged with the duty of going
into all those details and coming up with
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- further recommendations and that co-
mmittee has started its work and we will
look into the recommendations of the
Committee,

DR, SUBRAMANIAM SWAMY : Will
they be allowed to travel abroad for on-
the-site inspection ?

SHRI P. V., NARASIMHA RAO . That
decision has not yet been taken.
But T presume that if there is any need,
there is nothing wrong in it., Generally
all he material that ig needed for their
consideration is available at headquarters.
Therefore, unless at the last moment it
is found that a visit or two are necessary,
they would remain here, and examine the
matter,

Finally, Sir, about the 1923 Emigra-
tion Act, a point was just raised. I
would like to inform the House that the
matter of emigration, you know is now
being dealt with by the Ministry of
Labour, We are in touch with them.
The Bill is ready. I am not sure when
they are going to introduce it. The
Labour Minister will be able to tell the
House. [ know this as a -fact that the
Bill is ready in all respects because we
have all worked on it and it will be in-
troduced at the earliest,

Finally, T would like to thank all hon.
Members for their very valuable contri-
bution. As T said, the points in regard
to the Non-Aligned Movement etc., need
not be reiterated. All opinions that have
come in favour of the Movement throw
light on different aspects of the Move-
ment. So, they are all correct in their
own way bul they are not the
whole  truth.  The stress that has
been laid on different aspects of non-
Alignment and the Non-Aligned Move-
ment are all true. T would like to assure
the House that India as chairman of the
Movement will do all that isinits power
to see that the Movement jis strengthened,
And not only that, the Non-Aligned Move-
ment today is just pitching its base camp
as the Prime Minister put it at the Summit
it is not really a movement that has rea-
ched the summit. It is only a base camp

and, therefore, the climb is going to be
hard and we are going to need full sup-
port both at home and in other countries.
Ang I am sure, this august House‘wm
give us support,

SHRI RATANSINH RAJDA (Bombay
South) . Sir, before he concludes, I
would like to elicit one information from
the hon. Minister, The United Nations
Human Rights Commission has passed
strictures regarding the persecution of the
people in Iran by the Khomani regime.
We do not interfere in the internal affairs
of anybody But what is the stand of our
Government as far as the trampling under
foot of the human rights concerned ?
Have we declared ourselves in favour of
safeguarding human rights in Iran ?

SHRI P. V. NARASIMHA RAO: 1am
not concentrating on one country and [
do not think it is fair.

DR, SUBRAMANIAM SWAMY: Take
a stand.

SHRI P. V, NARASIMHA RAO: The
Human Rights Commission is deliberat-
ing on several issues, on several countries
and on several areas; and, of course it
has got its own aberrations. We fend our
representative Mr. Bhagat had been there
and we have done our duty by taking =a
right stand in the Human Rights Com-
mission,

(Interruptions)

MR. SPEAKER ; No, Mr. Rajda,

Not allowed.

SHRI CHANDRAIJIT YADAV . Sir,
I want to know just one small thing. I
want to know whether the Foreign Min-
ister has deliberately not replied..

AN HON. MEMBER : Kampuchea.

SHRI CHANDRAJIT YADAV : Not
Kampuchea, It should not be all the
time on your mind.  You just have &
little patience and you will know,
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[Shri Chandrajit Yadai] all the cut motions together to the vote

of the House.
"I bad said that certain forces are in-

dulging in destabilising activities in  our
country. Certain reports have appeared
in newspapers in the country and abroad.
The Foreign Minister had assured us in
the Consultative Committee that he will
give information about that, I waned to
know whether he does not want to say
anything or e has got some information.
I am asking this because we are very

much concerned about what those forces “That
are doing here.

All the cut motions were puwt and
negatived.,

MR. SPEAKER : I shall now put the
Demand for Grant relating to the Minis-
try of External Affairs,

The question is :

the respective sumg mnot ex-
ceeding the amounts on Revenue Ac-
count and Capital Account shown in

DR. SUBRAMANIAM SWAMY the fourth column of the Order Paper
What about the balkanisation plan ? be granted to the President out of the
Consolidated Fund of India to com-

SHRI P, V. NARASIMHA RAO . 1 plete the sums necessary to defray the
have not deliberately replied to that. charges that will come in course of pay-
SHRI CHANDRAJIT YADAV . This ment during the year ending the 31Ist

day of March, 1984 in respect of the
heads of Demands entered in the se-
cond column thereof against Demand

is what I wanted to know, I hope, you
are taking full care of that.

MR SPEAKER : I will now put all No. 32 relaling to the MiﬂiSll’y of
‘the cut motions together to vote unless External Affairs.
any member desires that any of his cut
motions may be put separately. 1 put The motion was adopted.

Demand for Grant 1683-04 in respect of the Ministry of Fxternal Affairs voted by
Lok Sabha

No. of Name of Demand Amount of Demand for Ancunt of Demand for
Demand Grant on account voted by  Grant voted by the House
the House on 18th March,
1983
1 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.

MINISTRY OF EXTERNAL AFFAIRS

Ministry of External Affairs  31,13,88,000 6,33,£3.000 155,69,41,000 31,69,17,060




